67 Assam State Legislatufe
(Delegasion of Powers) Bill

MR. DEPUTY-SPEAKER: Is any-
body desirous of moving any of his
amendments?—No.

All right. I will now put Amend-
ments Nos, 1, 2 and 3 moved by Shri
Banatwalla to the vote of the House.

Amendments Nos. 1, 2 and 3 were put
and negatived.

MR, DEPUTY-SPEAKER: I ghall
now put amendments Nos. 4, 5, 7, 8
and 9 moved by Mr. Parulekar to the
vole of the House.

Amendments Nos, 4, 5, and 7 to 9 were
put and negatived.

MR. DEPUTY-SPEAKER: [ shall
now put amendments Nos. 10, 11, 12,
13 and 14 movedq by Mr, A. K. Roy
to vote.

Amendments Nos. 10 to 14 were put
and negatived.

MR, DEPUTY-SPEAKER: The ques-
fion is:

“That Clause 3 stand part of the
Bill.”

The motion was adopted.

Clause 3 was added to the Bull,

Clause 1, the Enacting Formula and
the Title were added to the Bill.

THE MINISTER OF HOME AFF-
AIRS (SHRI ZAIL SINGH): Sir,
I beg to move:

“That the Bill be passed.”
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MR. DEPUTY-SPEAKER: The ques-
tion is:

“That the Bill be passed.”
The motion was adopted.

14.04 hrs,

DEMANDS® FOR GRANTS
RAL), 1980-81

(GENE-

MiniSTRY OF COMMERCE

MR DEPUTY.SPEAKER: The
House will now take up discussion
and voting on Demand Nos, 11 to 13
relating to the Ministry of Commerce
for which 6 hours have been allotted.

Hon, Members whose Cut Motions
to the Demands for Grants have been
circulated may, if they desire to move
their Cut Motions, send slips to the
Table within 15 minutes,
the serial numbers of the Cut Mo~
tions they would like to move.

indjcating |

Motion moved:

“That the respective sums not
exceeding the amounts on Revenue
Account and Capita] Account shown
in the fourth column of the Order
Paper be granted to the President
out of the Consolidated Fund of
India to compete the sums neces-
sary to defray the charges that
will come in course of paymeni dur-
ing the year ending the 3lst day
of March, 1981, in respect of the
heads of demands entered in the
second column thereof against De-
mands Nos. 11 to 13 relating to the
Ministry of Commerce.”

*Moved with tt e recommendaticn of

the President.
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Demands
SO
. ‘.ﬂl
o R

Jor Grants, 198081 iL mtka of the Ministry of Commerce submitted to the vote of

N‘;}.‘ Name of Demand

Amount of Demand for Grant on
account voted by the House on

Amount of Demand for Grant
submitted to the vote of the

Demand 14-3-1g80 House
1 2 4
Revenue Capital Revenue Capita)
Rs‘ m. Rsl R’C

MINISTRY OF COMMERCE
11, Ministry of Com-

merce . . 72,81,000* 93,10,000
12, Foreign Trade and

Export Production  136,52,12,000 21,73,66,000 272,88,01,000 43,47,34,000
13, Textiles, Handloom .

and Handicrafts . 37,05,20,000 20,59,47,000 76,21,29,000 41,76,48,000

*SHRI ERA MOHAN (Coimbatore):
Hon, Mr. Deputy Speaker, Sir, on
bchalf of my party the Dravida Mun-
netra Kazhagam; I rise to make a
fe w suggestions on the Demands for
G.ants of the Ministry of Commerce,

14.07 hrs,
|SHRI SHIVRAJ V. Pam1 in the Chair)

At the outset, I would like to point
out that internaional trade is  the
indicator of a country’s economic de-
velopment. If adverse balance of trade
year after year is thenormal trend
of a country’s foreign trade, then it
is certain that that country is afflic!-
ed by an incurable economic malady.
If the export declines and the im-
port increases, this trade deficit leads
to foreign ecxchange difficulties, In
1979-80, which is marked by a sharp
deterioration in our balance of pay
ments position, the adverse trade ba-
lance reached the figure of Rs. 2,233
crores. The export earnings of a
number of commodities like tea, iron
and steel engineering .gocds etc. dec-
lined by about Rs, 500 crores in 1979.
80 from April to December, The ques.

|

tion arises whether the production with
in,the country of these commodities
has gone down resulting in th2 dec-
line of exportg or whether the export
policy pursued by the Government is
full of lacunae. I would like to snubs-
tantiate my argument with certain
examples, which leads one to the con-
clusion that the export policy of the
Government of India was not beyond
reprobation,

When Shri Charan Singh was the
Primeg Minister of Lok Dal Govern-
ment at the Centre, on 4.12.1979 the
export of cotton-seed oilcake  was
banned, Here a strange procedure
was followed, This ban was given
retrospective effect from one month
earlier than the date of issue of this
ban order. Here only this becomes
a subject of criticism and condemna-
tion, Three companies from Viru-
dunagar in Tamil Nadu had taken 750
tonnes of oilcake to Marmagoa Port
for export, The foreign buyers had
also opened valid letters of credit.
They were about to ship the oilcakes,
but then this ban came into effect
retrospectively and the export was

*The original speech wag delivered in Tamil



71 D.G, (Genl) ’'80~"81—

[Shri Era Mohan]

stopped, From  September-October
1979 these oilcakes are lying in Mar-
magoa Port, These companies are
likely to incur a huge loss of Rs, 15
lakhs or so because by the time they
are able to lift them, they may be
unfit for sale. There is no demand
for these cakes in Tamil Nadu. On
account of unreasonable export poli-
cy of the Government of India, these
firms have been  subjected to this
heavy loss. The Port Authorities
are ordering them to remove the
goods. But wagons are not avail-
able to them for transporting the
goods to Maharashtra areas. For no
fault of theirs, they are made to
suffer. In order to compensate this
unforeseen loss, the Commerce Mi-
nister  should use his good offices
with the Railway Minister and get
these companies adeguate number of
wagons so that the goods are remov-
ed before the onset of mansoon 1Is
this not an example of erratic foreign
trade policy of the Government of
India?

I will narrate another example to
highlight this point, In Tamil Nadu
Rs. 30 crores worth of handloom cloth
is stagnating for the  past several
months, I need not dilate on the
details as to how many lakhs of
families are involved in this and how
their livelihood has been jeopardised,
The Handloom Export Corporation
working under the auspices ¢f this
Ministry has  exported in 197780
handloom cloth worth Rs. 624 crores
oniy, This shows that the Handlecom
Expo.t Corporation has not proved
to be a dynamic  organisation for
boosting the  exports of handloom
cloth, I demand urgent measures on
a war-footing for reducing the stock-
pile of handloom cloth in Tamil
Nadu. This ijs just an economic issue;
it is an issue of life and death of
lakhs of handloom weg#d#é# in Tamil
Nadu. I am sure that.the hon,
Minister of Commerce will bear with
me for this repetition that the situa-
;iOn warrants adequate steps prompt-
Y.
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Tamil Nadu ¢an of 60 per
ports of our country, ™ This is sepa-
lised through the State Tr. s -

poration. There are about 30 tanning
units in Tamil Nadu which require
modern machinery for tanning pur.
poses, The Government should pro-
vide the funds needed this purpose
from Leather Development Fund and
also help them in getting modern ma-
chines from abroad expeditiously,

In 1977 on the basis of some wrong
figures of production, the Janata
Government  banned the export of
salt, Tuticorin alone produces an-
nually about 20 lakh tonnes of salt.
All the salt produced in the country
is not consumed within the county.
At the moment there is heavy stag-
nation of salt in  Tuticorin, The
countries of Middle-Eust—Iran, 1lraq
Afghanistan—and the countrieg in
South-East Asia—Bangladesh, Malay-
sia, Singapore, Indon::.la—are sear-
ching for salt The Ministry should
get in touch with these countries and
ensure tha{ the salt is alloved 1o
be exported.

There is export potzntial in engi-
neering goods demanding attention
fiom the Government. For example,
the foundry products of Coimbatore
have got world wide reputation for
quality, But on account of inade-
quate suppiy of raw wmalerials like
pig iron, coke iron etc. the rated ca-
pacity 1s not being reached, If the
hon_ Minister uses his good offices for
adequate supply required raw mate-
riajs for the engineering and foundry
units in Coimbatore, they will be pro-
ducing more than enough for our ex-
port trade. I request the hon,
Minister of Commerce {0 ponder over
the ways and means to help these ex.
port-oriented units in Coimbatore

The Nilgiris Tea is a  cherished
item in London Tea auctions. Yet
in 1979-80 the tea export has declin.
ed. I would like to know whether
tea production has gone down or
whether the Tea Trading Corporation
charged with the responsibility of
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bdogting tea exports has been remiss,
The Tea Estateg: in Ootacamund arc

ot alsp getting financial assistance
ﬁfder the Tea Reptantation Scheme,
The hon, Minister of Commerce should
ensure availability of adequate funds
tnder this scheme for the foreign
exchenge earning Teg

In 1974 the Santa Crug Electronic
Fxpurt Processing Zone was started
and within 6 years it bas generated
employment for 2000 people and it
has belped in the expor: of electronic
goods to the tune of Rg, 25 crores.
We should also compliment this
soirrdid perfocaanee 1 demand that
su.r; a Zone should be set up near
Meerambakkam 1n Madras. DMadras
is alsp eminently suitable for elertro-
nic units, which need a particular
climate and wkich require highly
qualitied technical people,

Tn 1979-80 the export of marine
pr.ducts was up by 20 per cent, If
we give fillip to the development of
small fishing harbours in our coun-
try, we will be able to double our
marine product exports, In the ab-
sence of proper amenities, foreign
vessels of Far-Eastern nations come
into our territorial waters for catch.
ing shrimps and prawn which are
delicacies of European nations, On
30 June, a fishing vessel of Taiwan
was captured off Tuticorin coast and
it is now in Tuticorin harbour. At
present there is a ban on the deve-
lopment of fishing ports, I demand
the lifting of bans on fishing ports
and fishing ports like Chinnamuttom
having the potential of foreign ex-
change earning of 10 crores of rupees
a year with an investment of just
Rs, 3 crores should be allowed to
develop,

On the West-coast we have Kandla
Free Port, At the moment there is
no free port on the east coast, Madras
should be declared & free port so
that international trade can pick up
on the east coast of our country. The
unwarranted ban on the export of
sandalwood hag created a crisis in
this trade of sandalwood, There is a
huge stock-pile of sandalwood in

Tamil Nadu and Karnataka, The hon.
Minister should lift this ban imme-
diately so that the rotting sandal-
wood can earn valuable foreign ex-
change, The chillieg produced in
our country. particularly in Virudu-
nagar and adjoining areas of Rama.
nathapuram District in £lfamil Nadu
have become the crazé in foreigm
countries. The Government should
constitute the Chillies Export Promo-
tion Council and strengthen the

efforts being made for exporting
chillies,
While concluding, I would urge

upon the hon, Minister, known for
his dnve abd dynamism, to endea-
vur ceasely “for augmenting the ex-
ports of our country that the ad-
verse trade balance™firns into an
advantaieoui trade balance ag early
as possi I am sure that concert-
ed efforts will yield export bonanza
for our country, With these words, I
conclude my speech  thanking the
Chair for giving me an opportunity
to participate in thig debate,

SHRI DAULATSINHIJI JADEJA
(Jamnagar): I rise to support the
Demands for Grants of the Ministry
of Commerce. And with the limited
time at my disposal, I will try to
explain how in the past 3 years, the
industry, the exporters and the ma-
nufacturers have suffered In the past
3 years, those Governments tried to
experiment in everything that they
were controlling, whereby we had a
trade deficit. as seen from the books..

The experiments that they were
trying to undertake, have also resul-
ted in a decline in exports, Those
involved in industry and in exports
were suffering more, because of want
of a steady policy of the Government.
Several items can be quoted, But
to name a few I will start with the
marine products that have been ex-
ported from our country. Though the
figures show that evefyryear we have
been showing a rise in the export of
marine propdﬁcis I do not say that
any one ‘hgency, exporting company
or region is responsible for these
exports, The reason for the increase
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in exports has been the existence of
a steady demand, rising prices and
the opening of new markets. These
new markets have not been open-
ed in full. Many more markets could
have been opened, Many more
varietles could also have been
explored. But we only con-
cenirated on shrimps, Their ex~
port has now come down substantial-
ly, and the latest figures also show
that our main markets, viz, United
States and Japan, have alsg started
putting restrictions. They have also
started putting obstacles in cur ex-
port, As a result, shrimps are not
only being expored less; but  the
way fishing has been taking place in
our coastal areas, very soon there
will be no shecies of shrimp, of an
exportable  variety, We are facing
this situation because there has not
been a steady growth of infra-struc-
ture throughout the country, We have
been  concentrating only on  the
southern coast: and the southern coast
is abundant in shrimps, and they
are the only item we have been
thinking of, whereas we are talking
of diversification, Different organiza-
tions—Government  officials, Marine
Prducts Export Development Autho-
rity  etc—have - , been mentioning
about diversification, Diversification,
to them, means only ialking and not
bringing abut any results. I can quo-
te 1975, The coast of Maharashtra
and Gujarat which is the true ex.
porting area for prominent started
export with 130 tonnes, It was the
effort of those dealers in that area
that we could export 130 tonnes. This
was risen steadily. But in 1977.78,
this figure went up to 2000 tonnes,
Then the government brought in re-
gulation. Then the quota system was
brought in and wag brought in
mainly to sce the interest of the con.
Sumer in our country: and the con-
sumer in our country only happened
to be the upper class of our country,
because only the upper class and
the higher class can afford to pur-
chase pomiret at Rs. 12 a kilo. They
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brought in this quota gystem. We
were exporting almost 2000 tonnes
out of our total production of 35000
lonnes in our country. What was the
result when this quota system was
brought in? The result was that the
fishetmen wlip were getting a good
price for pomirel the private trader
started giving them less piice, They
sturted giving it to the  consumer.
but the consumer was paying the
same price as they were payiuyg ear.
lier, The benefit went to the mid-
dleman. The loser was the fisher-
men, the small map and the loser
was the couniry because we started
losing in ouy export, This quota svs.
tem wag there 1n 19%7-78 1978.79,
Now 1 believe that suli we ure not
out of this quota system What I am
saying is that hecre is a commodity
which is not going to be exported
more than 10 per cent from cur
country; jt is not going to affcct the
local market at all, but we arc not
thinking of exporting this item, We
are not giving incentives to the in-
dustry to develop this item just be.
cause it comes from one part ol
the country and that rart cf the
country probably does not create in-
terest in those who are  concerned
with, expo:: development of this pro-
duct, I would make a request that
let the govertiment be more realistic
in this respect the pomfret that is
available in the country. We have
banned the cxpcrt of pomiret which
is_less than the size of 500 gm, The
foreign buyer wants in the size bet-
ween 350 tg 600 gm. That ig the only
portion that is allowed to be export-
ed, T request the government fo
save this opacic industry of the Sau-
rashtra-Gujarat-Maharashtra coast
where pomfret ig found in abundance.
It will not affect the local market,
the local consumer “In the same way,
all ‘these yars, the -gxporters of dry
fish were also harassed. They were
asked to channelise it through the
STC, The buyers were to be found
out by the traders themselves. The
STC getg 2 ser cent commission, Sta-
tistics will prove that the export of
drv fish has gone down: only the
value has gone up. In the foreign
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countries the prices have gones up.
The diversification is higher. The per-
centage of marine product has gone
up, For diversification of marine
product, we require the help and
guidance from all organisations; and
I can assure you that now we have
an able Minister of Commerce and
we are also under the leadership of
Prime Minister who 1n this country
will be able to diversify our marine
product not only from the southern
coast but from the entire Indian
coasts. Any fish that is brought in
this country. if properly processed
and properly packed, can ke sold in
any market of the world,

Our people in the Saurashira area
which is the main groundnut-growing
arca have suffered in the past three
years . There have been restrictions
and restrictions and the sufferer has
been the farmer,

The farmer has not keen able
to get his price, We have not been
able to export the commodities also
and because we have not heen able
to export the commodities, we have
not been able to give justice to the
farmer to wiom we are liable for
many other things. I would request
the Government that the export po-
licy of thig item should be decided
at the time when the crop is in the
field so that the farmer is really be-
nefited and if the restriction is to
be brought let it be brought through
farmer co-operatives. In Gujarat we
have what they call Gujarat Oil Seed
Growerg Federation, 1t is a co-ope-
rative organisation, They are the peo-
ple who are buying the ground-nut
from the farmer, process it for them
and give them the price of oil, It is
this type of organisation which should
be allowed to export the HPS. They
should be allowed tp export the oil
cake which has a  market in the
foreign country, Because of want
of this policy or because of this policy
not being decided, our industry
in that area is suffering They are
working at 40 per cent capacity. It
has caused loss of labour. This has

caused loss of price for the 1raw
materials and has resulted in a lot
of wastage in this country, I would
only request that this item may be
given more importance. This is the
right {ime to make a policy state-
ment about it,

I earlier mentioned about the ex-
pori of marine products To-day, the
development of our marine products
iIs in the hands of Marine Develcp-
ment Export Authority. 1 have ncth-
ing against the people from Kerala
or from that part of India, But this
organisation is completely under iheir
control It is not under the contiol
of this Government. It is under the
contro]l of the people in Industry n
that area, They are interested to
see that the shrimp industry  pros-
pers, We want them to survive We
are not against them but not at the
cost of other products from this coun.
try.  This organisation is complete-
iy Kerala-oriented from  Chairman
down to the Members Out of thirty
Members we have a number of peo-
ple who are representing the trade,
nobody from Gujarat, hardly anybody
from Andbhra, nobody from Goa, only
one from Maharashtira, The rest are
all from Kerala. I have faith in them,
I am sure they must be winning or
doing well, I am sure they must be
thinking in other terms but they have
a limited scope because of the fish
which js being exported from this
couniry, only a meagre percentage of
fish is exported from Kerala because
it is only shrimp that they are ex-
porting,  If we want real diversifi-
cation, this organisation which is
going to control the export of our
marine products should have a3 wider
range, should have people [rom trade
from other States and I would go to
the extent of requesting the Ministor
that they should re-think of even shift
ing the Headquarters from Cochin to
Delhi. For a trader to reach Cochin
is very difficult but to reach Delhi
is much easier, Instead what we have
in Cochin today should be converted
into what they have in the United
Kingdom, what they have in White
Fish Authority Let us have a Shrimp
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Authority which is absolutely essen-
tial and it ig right time to have an
authority only for shrimp. We are
told we will be saving our resources
whereby we will be exploiting new
avenues and thereby saving this
commodity which is very valuable to
the national exchequer,

o woor gAT AT () ;0 qwialE
wgRy, Ffovw gAy F gqY ¥ §F woy
frarz g7 gl & sq7 7@ a1 A8 § &
JqA0 gAML A Fr fwar ar IEF gy @
gWr1 ¥ e 'Y ¥ Wi FY A gAY mwAh-
g AT F FRL AT A7 featy @, ag
fradt waas & WX 37 wEEsAr 9T 99
e @ frare A@ fear qar @ 2w #H
wifas feala 1 & 9 538 Fqr gy #3091
39 ¥ # gRET 0F F19 § IIT HIATH
wifgy, I wET ¥ w3d faae woE
AW & WA & qAA @A g g |

qwTafa oY, ag e glwad 1979-80

& R HAL W qATA1 I WA AT AT gATAq
frate  @man 8 sfawa @3 & afsy @ T3
gy frata 1, it f qem 7007 0 F0 a0 &,
W@ &, wadwgm TR ¥ o qEewty §,
wawT §, ag 10 Sfama & W wigs ad@
g\ oar feafa & a9 & g S gaTT
8 sfawd & 19 4T, 9% F1 q¢7 gU EAWA
YRrTET AR TE F qFEA HIA F G AAT
25 SfamA agr g | oar ¥4 oy 531w qTan
W& #4 fE5a, InFaR A g adt sgm,
FfFa M H g & qeETEAH IR F1980

81 ®Y 1979-80 &1 M §, I1Fw HT F
Farwa ¥ swifwa (Far §, g 297 w9 ¥
rrez & |\ ¥ @ T@ F1 I §F W@ gQ

A Frar gug gure fau sarer  sremsas
fag g a1 a9 & W= AT AAAT A7 17§
31 ¥ g8 efiadw wim, dar faame o
qM AN QA E 1 WX AT W F A AR
gara adg w 3¢ fawer gur @, sarar saTa
& ST A 2ATYR AT AAT fawEr - IW
¥ g wYE guT A1 qHT I AgA & W w0

fagz 2 1
awmgfa o, W WY s saTe ®

=z @ Afr 7w @ &, off kvt
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¥y 97 W@ wrew K A g owaw
F1 &g O w WY gethy ga ¥ o faelaa
WMET fwiqarag §, & wrea w1 Ao A
A A Ay ¥ agt aw fr fggema W
T¥ (qFFATT I AT T, (Fwigera Iy &
asd fggeacr &1 @ frar wrg—- gaay
Wt ¥ qwiwE FW Ffocdmeady g
few 3=t oF 71 we= dar fear 2, Swz
fear  ¥— “drez  Faalyr FEra” aifs
fegeaia weg fawraeta 20 & TvaT 7 gmw
WA | wEledty ga F g I owfas aqag
& Irmifas agzal & g 37 F 3T

FH A FT P, [@AC W@ Fafqn
031 1 WEAT A W 8§, ATFT wew Fwr Ay
wresaaiar sodirg ¥ foar @ w@r 2

d w9 & Aregw § arfosy wGr S FY
¥F a1 & fqg qurd ¥ avgm 5w+ as
dFve-fodt froz s & fao Fraa-gsog ¥
AT AATH ZH FTL W, I ¥ WL AFT A0
g 9T q grwr s g 5 gw gwd fasa &
famtor & a1z gw fergeama & wegx wod
fegs & foq, gemaa & fag ag ava,
faasr fr faata fazaY & fFor s @=ar @,
weaiegty g5 ¥ g awfag wfw goq 3w
§ fazre & faq, g7 awgey & fag & a9 )
q ¥ geae ¥ qrAAT anfosy g o § Fgan
argm f& MT F1 cEEE 1 @ oEwE g,
1980~81 &T, I ATAT 6500 FIUT §TA H1
&1 & 3§ & gAY av Agr 3 =gar g,
T 3§ Aeq aF 9gH, T FO FvAA
%7650 0FUT TTAT AT gH TFTIIE & ATEAH
g fam, ggw O-fawf 4500 FOT Toww
Faw FT-MAA F 37T R AT F 777 9T
a1 STFAT | FH ¥ WG FIATA qW qHa
? fw ad 1980-81 WY fagw =1z % gfez
¥ frgar wmas gwrd faq q@r gov &1 g
fad & wrawY Fga1 Agm fw wvdt aF gl
o e g fam ®1 aww @a
e wfes @, W 9T awgw) & frafa &
gaa fRM g ¥ s A a4 N @
g sv axwl @ d@ s ¥ fag faw
¥ gatmamA oy ) g 2w faan
wiz #, goa 2w forar wvoy F ok we @
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arayx ¥ gl avifeafa §, gz drgad 2w
& g7 Ix werdd w3 Ay feqfa & aff 4
1T (7 T FR F ARz oy fgegeara & qur
Fagl § e wr Qr Feafa g fr e
& fagty &7 Qa0 o w3 & gar & Adf
afew 9t frdfrrra i ey g d g rai wifga,
7z A w7 A0 [N A W &1 gAfAEC
A WIAWFAT T A7 F1 ¢ 05 gqad F fag
A Ar-Zdaad Aigzew §, I & fag A2-
4 N gAai F w33 N A faFia-
wiT 2@ & I AT F+A0 , ITF /g
gafr AreRr wY a6d | g7 F AAA G 73
#t aviar mgar g o ndfgaq sofra §
Ay o frsiqs 2a & 7 95 28 wda 5 ga
TR w3 Afpa 4 wrgar 5 gg 97F A
fr e 3T

a8 frot ma7 m37 qfoar ¥ 59
ZW1 FT @R wr wIA fAAr 91 1 Agrae 4%
gatg feafs 2y agt & @A & weaz
wafewr & & 931 gA0 d AT qEIT Q@
A WY 00T H¥ F AT 70 I qiqrdy Ay
g1 %1 gAq waqa TEYET M F areq | wad
ay @rred FAic R, T & 99 A g AR
TqU A WA AAET [T H I q
s ImamiNgan s aff e gm 3
frama & qoad & gAdr aoefy FT &, gaa
faera w¢ faar & 1 #§ oF &7 € foq &
g Ff O¥ M ¥, N way T § fawfag
& 3sdrrelt A gfes &, =i 37 9F & W
TR agr & Feqq Fefrdfer g 9T Faie
g &, fra &t wrqeasar 3w A Y AT
fgrgeara €Y 37 Adt F fag agr 9T arae
W fag gy | 97 Fegel & fag agiac
T o o #ar war NF ¢ G A gA A
JAT AT A § Wk & gt @ #F o <
fas awft &, @ @ t Bt Jfewfad
fradft @t afgr ag e g€ & 1 & A 22
FEM R g A F g I ofeqfady g, g
faege 7o & | T Efaww & weaw &
3T A1 A OF a7 F$T IT 7 AT907 IT Y

* fear o mwar T Tvw i &
frgix miga st 2advadt w1 gaa fasra fem
g fFoid wereisty sra & gasfremfa § o
IT FNT & 77T ITH Qry 30T A w§ el
¥ q1aAY w1 o¥q¥z FQrq T gFa § |
39 2 F wex T, giwiT Are famge & AiagE
FMITLIA AT FITLTL T2 T8 ATEFq §F TF1T
¥ @ asy § foa & gro agh avawg af
FI4Y w1 F07 a0 F ¥ By fgac srAwar
®TT W TA ATG F VE 9T J3, A qR

freqrg ¥ fr fafegs e & g7 wax frgla &y
TIT TR |

IICTA WAIA, § FT F AETR F AT
w3raa &1 ag 713 faawar qigar g & a7 1978
F 9T FHAT-ZIATT Argzea g o fgrgeara
F a7 @13 & Freor M fada T gaFTEr
FAHT FF fAeg & A A, FH Fasy,
37 #1 wi frer § adt M g@ g A gfee
# vy gq v g qsgal &7 fralo feg g41<
¥ feegears & agrar sia, faq & 37 asgAl
grar guit qew w1 fagfa a3 g7 & faq &q
1979 ¥ uF zizw ®IF Fr faato fEar mar
qr 1« f Jaar g 5 ogw zrew wig, A
qTAT 9, 10 FegAl & faq €Y, Y fedi aar
FTHIT & OF A1 IH § AT AT A GA
AT 99 F TIAASAT & TR g § T 4T
FATE FW| 0 W g wmits faaar &
AA-INTAT WEETH §, IT AT WEEADE
FT & 37 %1 agf T AT 5 favg & qronA4 &
FFT AT 3T ¥ fog arwrT g3, ar gwi
2 o7 frglfa FTHT qF JOQAT 1 W gATR EW
¥ mAgraATANE X ST g, Al & fag
YAt /T AFMIT F A &, W< favw F
i & fagta & fag & awqul &1 Jeareq
garar g, @ fadwi & o7 & fag wezw
Wt fea @i | A fafeem w1 W @
H93 TFEGIE BT Tgr AT 6T qTg-a1q gey-
A F AR AT Y AR Y X v
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[f wow < o |
oA AT @ qa Y, Wit afeaq)
# R nd wfesw qga @ <ol w0 Ao
£ | TRy 999 g® ava & W Ad R
3 st ag 71d, A9 7 a4,
w1 & FTg F AT §, KA @ jEeg oA
gl 3, A - FrguaadrE i FTange fazwl
ot &, fovm gen fawi § gendi vad
TR Tgl IR qgd wW AW § I I
g1 gErd S ede Efzw sTTieA
T g d @ qAfg g € qar @
T FAET g T A A @ ARy §
faa% meaw ¥ 3+ ag qavm w1q 5 g 6
vty FaAr faadr fv fadeli & @in & wix
IT qEgHT A1 "iT F wnare 9T 37 wifeda
# wfag & feamr s 7 am zmQ
w®z Zfen mrras Wi ey aaEa odeds
ITT G AR A FAZ AHA? W fr2en £
faate 7@t #< mrdt 7 § wwwm # ¥ e
qRES #t 9z frafa s aifge stk arede
U F Rt ot #rwa a7 ag faata A v
w aifgn 1+ wak 2w &Y wfuw fadeh qa
qre A Wi 37 91 912 Ay ot wifaa
m fadw

oy

U5 gATT F WK 3 S1ET 0 gw @™
A A 7N A 3 TR A fFA  Aifow
w3 AT g7 amw 3 o ;e Y g A A
FHAE | Sy Y g fa=d ¥ waw s3I .
W® & A% &Y fawen, guwd sz faset #7 dar-
ATA S PN A N W T TW oW
g AW A qf7 & fan 25 ara 21 3@ WA
FLWRE for a7 gx waedt fadeft wgr sy
I AT FTRE L foam ag ¥ gwA gt
e TA §, A O qarar §, FH A g0
¢ Fwww 1F g § od avg ¥ oA gw
TR NE AF a oawd ! ww fave & wax
Y AWAOAWACMANANE | IR A q1g
® cwdwd wafwar A g ¥
agt fasge It swre & feafa &, sovfery
feafa 3, sedfes sd@tom § & fn ga
g faa aredor & $ 1 g aim
O B warfod §T ¥ §4) 7@ qoawa e
WIEATEH & ary R 73 M A7 (Ry
®1 OF T AN g1 FT 8- 10 AW A WAR
SY g% wima w< §, w9 Y 15-20 Aw
T 1 AWE T L Iawt e w37 fag
atg & wafwar v goafoar w2 <3 § 70 oy
AT 9T qgT Y U7 Wad ;T I ¥
WEY § | T ETH T AT 2 g
NEICEERECHE R G tE iR & L I
& wzA0 gm f5 g w) gawy AT ¥
¥ wifgr W niw W N @A s
wifgw | wfror warem ¥ 7 Avaw w
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T WIiEQ O wogwra fapran wrydoys- F
WIRTA F @ wfgy wfF fggwma &
TR UF ol ¥ A qqrgan @) g Faay
IR gre A1 At et QO ag & gL QY

v ¥ F 0F 99 gredd & @ ¥ 6
FEA WEM 1 WET A7 g fw gH weA
A I ey F af 7€ A &Y vy
FW & a1 A GSAT G897, IAF I W0 F77
93T agi g QFEAE & fMQ WISaeH Wi aige
WaF & a1 & & wfge | gH w E fw
faet & weaz gm %€ NS9ew wfeg 7
g 3w famio fear & 1 g9d waz om
qIAFE  TANIHT HAL, A afafq a1 @
famior frar & 1 gw 9@% meaw & fa2m &
SAEE A9 & Wl wios ¥ wfaw se@d
TN | AL AW F WY wAwesy wigm &
wegn A wfgs Fafur AN AT gw
7 972 § wiys A w w9 T §F%S & WY
Argaa A ¥ v9 ¥ wiow f22r gz w0 7w4
g T@r AU fRizm &, wE W F Wiy
# wod  gHETA @Al g |

SHRI EDUARDO FALEIRO (Mor-
mugao): We have just now  had
the benefit of the views of Mr, Goyal
who happened to be Minister of
State in this very depariment in the
previous Government. He has now
made very valuable, important and
interesting suggestions, but has wise-
Iy refrained from mentioning the
achievements of the Government of
which he wag a part. He has mere-
ly referred to this Report of the M-
nistry, We have been saying from
these benches, the country at large
hag been saying, that during the
last three years the economic situa-
tion has deteriorated greatly. The
Economic Survey presented to Mem.
bers of Parliament also refers to it
It pains me to say that the indica-
tions in thig Report are the most
serious,

What has happened during the
last three yearg is that import has
been galloping while export has been
declining at a rapid rate. Naturally,
with increasing imports and decreas-
ing exports, we were running at g
very fast speed towards bankrupte

I am thankful to Mr, Goyal for re-
ferring to this Report, and 1 will rep.
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i int out some

on this Report to poin .
E;ry saq facts, bleak aspects dn_d
frightening statistics which t_he M}«
nister will have to overcome if he_1s
to put the cconomy back on the rails,

e find that the danad2
At page 10 ‘fm‘-; 1o, 68.46 croles in

GOVerP™f" the very next year we
had a deficit of Rs 621,03 crores. In
1978.79 it grew to a deficit of Rs,
1062.60 crores, and the year after
that it went up to almost Rs. 3,000
crores of deficit, This is what the
hon. Minister  has inherited, and
what he has got to overromo,

For this state of affairs Mr, Goyal
has blamed external factors such as
protectionist tendencies, They did
contribute to our reduced growth
in exports and our deficit, but that
does not explain the whole situation,
Hong Kong. for instance, has increas.
ed its expurts by 30 percent during
the first three months of 1979 despite
the same stringent quota control by
different importing countries. They
managed to do this by producing bet-
ter quality garments, by selling bet-
ter quality shirts, blouses, underwear
etc, So, there may have been ex-
ternal constraints, but that is not the
cause of the whole situation, There
hag been lack of economic policy,
here has been internal chaos in the
economy, and this hag led to low in.
dustrial growth, low industrial pro.
duction s'ow growth in exports.

There was alsg indiscriminate im-.
port of all types of goods, Foreign
collaborations, such as that with Sie
mens and others, were entered into
by the Government of which he was
a member, though they were alto-
gether unnecessary, and they brought
our country to this pass, I would like
to submit that this trend has to be
changed, The alternative today is
only one: Export or Perish, We have
no other option with the increasing
oil and petroleum products bill and
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with the increasing cost of goqu
which we import. Unless we In-
crease substantially our  exports,

0.
unless we gear up Our
nomy for a sv°7t export-oriented

4. - we are bound to go to-
Prog¥™ Goom, This is something
which we cannot afford

I would like to point out a few
§Spect5 of this problem as tg why our
Incoming foreign money is at a low
level. One thing which concarns me
—I come from a area of ccast—is
about the  restrictions which are
putl on immigrants in the Gulf coun-
tries coupled with the fact that the
interests rate of Indian banks for non.
residents is 7 per cent as compared
to l4percentinthe Guif countries,
or in UK, or in Switzerland. Al
this will make our incoming foreign
money less and, therefore, we have
to concentrate on more eXports,

There are a few more things which
I would like to mention here regard-
ing the performance of our export-
oriented and export trading commu.
nity, Our exporting private entre-
preneurs and even in the public sec-
tor. our export-oriented firms and
companies have created a very bad
image of our country in the world
at large. Sometime ago, we vame to
know that China had taken a policy
.decision not to buy anything or not
to have any deal with private enfer-
preneurs or private industrialists in
this country because two Gujarat
firms with whom China had entered’
intp a fixed formal agreement for the
supply of machinery refused to supply
machinery for the simple reason that
the prices in domestic market had
gone up, It is rot only private entre-
preneurs, Even public sector organi-
sationg are to be blamed, The CIL en-
tered into an  agreement or some
construction work in a Gulf country
worth about Rs. 100 crores and this
agreement had to be cancelled Lbe-
cause—materials supplled were found
to be substandard. These are the
complaints which are growing im
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number that materials or products
coming from India are either sub.

standard or v ope : _
- no
time, Something has g&»d?}’e"erd n

Some restrictions have got t_&"’ﬁe
placed on these people who bring a
bad name for the trade of this coun-

try,

1 would like to make a plea here
that the industries which are export.
oriented should be encouraged by the
Government. One such  industry is
electronics industry, We find that
electronics is one industry for which
this country is suited and for which
we have the skill It is employment
oriented; it is pollution free and it
can be set up in industrially back-
ward areas of the country. I would
urge upon the Government to en-
courage this industry for the pur-
pose of export.

I would like to say one thing
about the free trading zones, There
has been a lot of, I understand, bias
against free trading zones, It has
been said that it leads to smuggling.
It has been opposed in certain cir-
cles, But if you see the performance
of free trading zones which we have
in this country, we find that the per.
formance of these two free trading
zones, Kandla and Santa Cruz, has
been most encouraging.

This is what the Annual Report
Says about the Kandla Free Trade
Zone on p. 35, I quote:

“Exports from the Kandla Trade
Zone during 1979-80 recorded the
highest ever level of Rs 940 crore

as against Rs. 533 crore during
1978.79”,

Employment in thig zone has increased
to 2,500 and the number of units to 45.
About 20 more units are expected {o be
commissioned in 1080-81. Thig ig as
far g8 Kandla zone is concerned. (In-
Terruptions.)

JULY 5, 198;
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Now, that the ¢
is no reason wh *ond has come, there

Y we should not
them elsewhere ot the same tir:e nave

ﬁLAt;efa_r as Santacruz Z0ne is concern-
--eTe are at present 33 units in pro-

zZone reactieu —gng
Crores as against Rs, Gég cn}ﬁ_?‘?-ﬂo the

1978-79, and achieved a target of Rs. {0
crores. The zone provides emyloyment
to 2,000 people and accountg for 15 per
cent of India’s electronics exports, Ex-
ports from the zone, since its inception
in 1974 total over Rs. 25 croras.

I would like to say that slectronics
being an industry which is so suited to
this country, yet our performance, as
far as this industry is concerned, for
the purpose of export, has been really
very pitiable and sad,

Now, a comparison of the present
trends of exports from Asian countries,
as far as electronics are concerned, may
be made here. In the case of Hong
Kong, which is a tiny place, exports in
electronics is Rs. 1040 crores. In the
case of South Korey it is Rs. 1120
crores. In the case of Singapore it is
Rs. 800 crores while in India, which is
such a big country, it is only Rs. 40
crores. This is really something fo be
worried about, something should be
done in this regard. I hope this is a
field in which the Government will give
encouragement,

Lastly, I will mention the demands
which have been made from time to
time for an import-export bank on the
lines existing in Japan and USA. Tt is
said that, during the grave depression
in USA it was this type of bank which
contributed to giving a fiilips to the
economy there, and in Japan, after the
war, it was an arrangement on the
Tines of an import-export bank which
contributed to placing the economy on
a sound footing,

It is said. in view of the bleak export
prospects, when there is an Industrial
Development Bank for the indust
and the Apex Agricultural Bank fof
financing farmers, why should there
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not bg an Import-Export Bank? Now,
there are several Reports, to which Shrj
Govar hnas referred about the task
force. Different reports are there, and
one of the reports was submited to his
own Government when Mr. Alexander
was the Secretary in the Commerce
Ministry, during his own time. Re-
ally, we would like to know what has
happened to the Reports and what is
the policy of the Government to bring
our foreign trade out of the present
morass,

15 hrs.

SHRI S. M. KRISHNA
Mr. Chairman, the good-will of the
House 1s with Mr. Pranab Kumar
Mukherjee who has taken up the 1es-
ponsibility of steering the Commeice
Ministry of our country. The odds are
rather heavy and the challenges are
alsp tough. I heard Mr. Goyal who
happened to have Blayed some role In
shaping the commerce destinies of cur
country for some time jn the list Gov-
ernment. The only phrase that I can
use to describe the way that export
promotion was handled by the previuosg
Government is ‘one of benign neglect’.
in every conceivable sector of our ex-
port promotion drive, there was a per-
ceptible decline, and for this the count.
ry today has to pay very heavily. We
will be able to appreciate the position
bettey if we take a look back at whet
happened in the last ten to twelva years
in the expvort promotion area. In 1¢69-
70, the total value of our exports wus
somewhere in the region of Rs. 1,438
crores In 1979-80 it rose to Rs. 6,100
and odd crores. In exports there are
bounq to be variations. Conceding the
various fluctuations in the global mar-
ket and in the global tendencies, the
export performance of the Congress
Government was something that would
have to be envied. There wag a great
impetus in the years 1974, 1975 and
1976. There was a spurt in the growth
of expert, and the value in terms of
percentage rose almost by 21 per cent
in those three years. I wonder how We

{Mandya):

were able to achieve, how we were able
to rise to those dizzy heightg in 1974,
1975 and 1976. I can only ascribe this-
to a positive policy which was adopted
and which created the right kind of
climate in this country for 2xpart pro-
motion; secondy, to utilisation of opti-
mum capacity which was geered for
export purposes when the demand on
the home front was rather slack, and
to the imagnative meagures which
opened up new vistas for our export
drive. It is also 3 point to be borne
in mind that a country’s export perfor-
mance is glways interlinked with the
political and economic stability that we
enjoy in the nation. Let us not forget
that. when the whole world was reeling
under massive inflationary tendencies
In 1974-75 according to the IMF sur-
vey, we 11 India were able to contain
the inflationary trends which the world
looked at witp great gwe. When infla-
tion was running at 14 per cent and in
some countries 1n the world at 20 per
cent, we were able to contain it at
eleven per cent. Stimulug has got to
be provided for our export marketing.
The then Government were able to pro-
vide export duties which wefe so ad-
justed for certain ggricultural commo-
dities imports were liberally allowed
for export purposes; and subsidies
were announced for export promotion
which was on a continuous and long-
term basis.

In 1974 the global economy was sub-
jected to a new kind of pressure when
the oil-producing natlons jcreaseq the
oil prices. New opportuniles came our
way and the entire Middl¢ East market
was available for 3 coun¥y which had
the need dynamism and jnitiative to
capture. It has to be safl to the credit
of the then government hat in 1973-74
our exports to the Middk East were of
the order of Rs. 159 .rores and by
1978-77 it rose to almostRs, 600 crores
and the growth was a3 a compound
rate of 56 per cent anf this was no
mean achievement. Si, this gpurt in
our exports helped uw to diversify,
change and enlarge ow export sectors
and we were able to Tring in a larger
number of items intoour export bas-
ket,



9r .G (Fenl) "90-°81—

[Shri 8. M. Krishna]

Now, 1 feel sorry that the initiative
which wag taken by the government in
1974-75 and 1976-77 was lost when the
Janata government came to power. I
would not like to blame Mr. Mohan
Dharla who is not present nere ‘o de-
fend himself and who is also a very
dear friend of mine. But nontheless,
the performance will have to be viewed
critically so that we can learn gnd pro-
ceed further.

In cotton fabrics and cotton apparels
the exports receded. In leather and
Jeather manufactured goods the exports
declined. In iron and steel the exports
declined. Then, the fall in pilseeds
production was also g contributory
factor for the fall in exports and even
the unit value realised also substan-
tially felt in the years.

It is also a very relevant factor which
we have to bear in mind that exports
cannot be generated. Our exports can-
not be just wished in. In order to have
a vigorous export promotion arive, we
should mot lose sight o some of our
internal aspects ulso, The infrastruc-
tural facilities like power, railways
transport and shipping and then conges-
tion in oir ports—these are some Of
the aspect; for which we have got to
apply ourtelves with more seriousness
than that 1 have noticed in the last six
months. TUnlesg we are able {g hiing
about 5 ce'tain co-ordination in gome
of these vilal Ministries, I am afraid
that in the coming months we just can-
not expect sy spectacular rise in our
exports pronotion.

In the last three years, we have also
noticed that here has been a colossal
failure in our bilateral economic dinlo-
macy with vajous other countries The
international &mmunity and our trad-
ing partners hyve got to be reassured
about the qualty and about the time
schedule of ouj exports and then only
we would haveestablished osur credi-
hility with our frading partners. The
opportunities wlcp have been coming
our way are beig taken over by other
<countries

JULY §, 1080

Min, of Comm. 92
15.09 hrs,

[Sarr HarRiNATE Misra in the Chairl

Our own relationship with the Euro-
pean Economic Communily ag some-
thing which causes g constderable con-
eern to some of us. China s increas
ingly making 1ts presence felt e¢ven in
the European Market Community.
China in the monthg and vears to come
will be one of our biggest competilors
in very many items and particularly
in engineering goods,

What needs to be done it to work out
a grand gnd effective strategy to bring
about a better thrust in our export
promotion efforts. I would suggest
that the Commerce Minister might pon-
der and approach thig whole matter
of export promotion on different wave-
lengths gne 1s the medium term ana the
other {s the long-term strategy. The
medium term strategy should be to
immediately tide over the halance ot
trade position and the long-term stra-
teyg should be to set gur export efforts
on 5 sounder basis than has been done
here tofore. It i, also necessary for us
to be reminded that the installed capa-
city in this country has got to be utilis-
ed to its gptimum level, I woud only
quote one example of Aluminium, I gm
told, that we are importing worth Rs.
550 crores, Is the installed capacity,
whether in the private sector or in the
public sector, being utilised® Only upte
50 per cent of the capacities which
have been built in this country have
been utilised. If the full capacities
have got to be fully utilised, it is there
the question of energy, the question of
power, comes.

Now, there are any number of trade
centres. There are trade centres which
are manned by the Commerce Minsstry,
These trade centres must be the cen-
treg which require some amount of
feedback on overseas market. And so,
if a meaningful feedback has to be
assured by the trade centres, then it is
necessary that commodity-wise specia-
ligts in overseas markets are engaged
on a contractual basis go that we can
have a meaningful export promotion
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drive So, they are linked. I find from
the report that our exports of tea are
causing us some concern. Now Sri
Lanka, Kenya and China are among
somg of our keen competitors. I am
tolg that Sri Lanka is going in for
blended tea. Wow I wonder if blended
tea, Now, I wonder if blended tea, ai-
ter importing inferior variety of
tea into this country is being
mixed up with the superior tea that
we produce in this country and if it
ig reexported, that would give us
more foreign exchange. I would com=-
mend to the Minister’s consideration
that the Tea Board ought to take up
project so that the Export Pormoticn
of tea would be in keeping with the
global trends,

Sir, talking ahout the processed food.
1 am given to ynderstand that the pro-
cessed food manufacturers of this
country have asked the Government of
Indig for about 8,000 metric tcnnes of
levy sugar to be earmarked for their
export promotioh activities. Now,
under the present dispensation Gov-
ernment of India I beileve, are not
Inclined to provide them with the
needed sugar. But, the inter-
national market 1is solely guided
by the competitive prices and, for
the food processers in our country if
they were to buy sugar in the cpen
market, their products will certainly be
not competitive enough in the global
scale Hence, if the Government of
India were to provide them with 8,000
tonnes of sugar, then, the net worth of
foreign exchange to be gained would
be of the order of Rs. 20 crores. This
1s a proposition which should be se-
riously considered by Government.

Sir, about Cashew, I have eot to draw
the attention of the Minister to a state-
ment which was made hy the Chief
Minister of Kerala and also {hat of Mr.
Stephen, the Minister for Communica-
tions about the cashew trade. Cashew
has become  very difficult commodity.
It is neither available for love nor for
money. I know the difficultiec of
cashew processors of India. They have
not succeeded in getting the raw cashew

from African countrieg and elsewhere.
If they are unable to get raw cashew
and if some other private party has
succeeded in getting cashew ang that
too only for purposes of processing in
our factories and then re-exporting, I
do not see any logic or rationale in op-
posing a scheme like this. I must com-
mend the efforts of the Cominerce
Ministry. In the last three months they
have been able to get 5,000 tunnes of
cashew in the country and I do not
know whether it has been processed or
re-exported. Regardlesg of what the
Chiet Ministe, of Kerala feels on this
subject, I think, the interests of the
nation demand that we ghould conti~
nue to support this venture whether it
is in the public or “Drivale sector.
Ideological inhibitiong should not come
in the way promoting exports in our
country.

Sir, day in and day out we hear
speeches from Ministers and Members
of Parliament that all encouragement
for export-oriented or import-substi-
tute small industries is going to be pro-
vided for. Kvery year the Commerce
Ministry reviews and revises the va-
rious items which should come under
the Open General Licence. I would
like to submit that when a smal lin-
dustry—regardless of how smal lit is—
comes forward before the Commerce
Ministry staking claim that it is mak-
ing an item which is by way of mport
substtute anq which saves foreign ex-
change then such industries will have
to be taken seriously and the Com-
merce Ministry must apply its mind
very seriously. When any such small
industry comes up to the Cominerce
Ministry it should be looked with
greater sympatby than mediuin or
large scale industries

I would suggest that in view of the
severe strains that have been imposed
on our economy, it is but natural that
the Commerce Ministry has to play the
role of a kingpin in 5 machine. It has
to play a pivotal role in shaping the
economic destinies of our country, If
a country is strong economically then
only we will be heard with greater res-
pect among the comity of nations.
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As Mr. Pranab Mukherjee hag just.
taken over this Ministry, I would sug-
gest that, in order to create greater
confidence amongst the exporters in ouy
country and also our trading parners
outside, either in this session or in the
next the publishes a White Paper ana-
lysing the particular strategy which he
hopes to gvolve in order to bring about
a great export drive. With these words
I conclude. Thank you,

SHRIMATI SUSEELA GOPALAN
(Alleppey): The Minister is coming
before the House demanding money
relating to the Minisiry »f Commerce.
This Ministry is having a hig trade
gap. There is an adverse balance of
trade of Rs. 2233 crores. Last year the
import Bill hag gone up by 247 per
cent. With regard to export items like
tea, engineering goods, iron and steel,
and othey things together, ncarly
Rs. 500 crores worth of items have gone
down compared to last year. This is
the particular state of affairs in this
fleld. Because of the price increase in
oil also, this adverse balance of trade
will go up again. In such a situstion
what should be the new policy? What
new policy should we adopt to bring
down this trade gap? That is the most
important thing now to be considered
Our trade relations are mostly with the
developed countries. They are them-
selves suffering from the biggest capi-
talist crisis. But they want {o shift the
burden to the developing countries
through inequal trade balance. Our
Government claims that it takes an
independent position with regard to
these matters. But you cannot do it
because you are dependent very much
on the World Bank loans: you have
80 many other trade links with these
capitalist countries. And it yoy want
to get out of this mess, then main
direction of our trade relations should
be changed. Not only that. You shou'd
try to have trade relations with the
socialist countries as well as the deve-
loping countries, Otherwise vou will
not be able to find g solution to these
problems,

Regarding our imports also we shoulg
have a rational policy. We should
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restrict ourf imports with regarg to -the
luxury items. We fing that the Govern.
ment has not changed its . policy.
There are so many items where we can
reduce our imports. We find that some
uninecssary things are being imported.
I can cite the example of rubber.
During last year gnd the year before,
rubbér was imported.” ,An inflated cal-
culation about the requirement of rub-
ber was given. Manufacturers gave
some inflated figures of their require-
ments of rubber. These industries
were not working to their full capacity
because of the shortage of power
and other reasons. But still they took
the installed capacity into account and
according to that installed cavacity they
calculated their inflated figure in regard
to theiy requirements of rubher. We
had importeq rubber last year and
the year before. Now yearly 11,000
tonnes of rubber is lving unsold in the

S.T.C, godowns. But still the Gov-
ernment is trying te¢ imbport rubber.
When we have an adverse trade

balance, why should we import rubber
from abroad. I think it is necessary
{o have a fact-finding Commlttes to go
Into this particular industry and find
out how much requirement is neces-
sary for the country’s economy in so
far ag rubber is concerned. Now, we
have already got about 11,000 tonnes
of rubber in the godowns of STC. That
means that the industries in the coun-
try which require this preduct ¢o not
use 50 much rubber. We produce rub-
ber indigenously and we have every
facility to produce more and mor2 rub-
ber. But our producers are reluctant to
produce rubber because the price
in fhe market for their product
is coming down and the indus-
trialists are actually determining
the policy of the Government, because
if the prices of rubber and other com-
modities go up in the internal market,
they woulg not be able to exploit the
indigenous producers. So they are
pressurizing the Government so that
there is a glut of this product in the
market. The prices would come down.
By this way the producers of rubber in
the country would not get remunera-
tive price for their product. The pro-
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dusery are. suffering besause of the pre.
ik Qovernment policy.

Mow. .in Herala snd Karnataka akbout
2800 tenneg of coca is produced annual-
@w. PBut according. to.the uresent statis-
fien, only 2000 tonnes gre produced.
We ane importing this item glso. \We
hawe taken g decision to import this
fhem. I do mot know whether the gov-
exmment has already given a O.K. for
e m of thig item. T

VWesterday there was question put
segarding import of nutmeg and cloves.
M weply given by the Minister was
that some quantities of these items
have peen .imported. .In Kerdla and
wother neighbouring States, the pro-
ducers of these items are finding it
difficult to sell their goods. The prices
are going down. When this is the ‘posi-
tion, what is“the necessity of importing
these items? When the attention of the
Minister was drawn to the fact that the
prives of these items are coming down,
the Ministesr said that pe did nof know
about that He jlso said that he cdid
uot know how much quantities of these
iteng are produced in our country. In
regard to all these jtems, the Minister
should have good knowledge as to how
murch they are producing in the count-
=%, bow much the courtry’s various in-
dustries need those items, etc. The
ghakintics wiic1 was given by these pro-
dwrers are inflated. But are you pre-
pared to appoint 3 Committee gnd find
out bow mucth of these items are re-
saired for our internal consumption?
I there is g shortage of an item and
& it is absolutely required for running
the industry, then only the item should
be imported. Now, when we are pro-
ducing these items in our country in
safficient qunantity and there is a possi.
billity of producing more of these items
i gur country, what is the necessity of
témperting them from abroad? We pave
=o ralional policy. The present policy
of the Government should be changed
immediately. The big industrialists are
esalrelling the polcles or the overn-
ment. Actually vou are not concerned
willh the development of the country.
Won are not conmcerned with the welfdre
of @y workers or the producers. We

s 15—

have been pointing out this gvery day.
Take for example, production of tea.
Now, tea production has gone down

Now you have a plan to step up pro-
* duction in tea to .early double the
quantity within the next twenty years.
What they have preduced in the last
180 years, they are going to produce
within 20 years. You have said that
there 'is allotment of 200 °crores of
~'rupees for tea re-plantations. But im
.actual practice, replanting is not being
done,. The workers are also suffering.
What have you done about that? This
.is'the present state cf affairs. Even
» the teg producers are being exploited
by big companies like Brooke Bond,
' Lipton and other companies. Some of
' 4hem are producers also, but mainly
they are in the processing business and
are selling tea at higher price. If they
want, they can reduce the price also.
* In fact, these big trading companies
are a deciding factor in the price cof
tea. When the auction price is only
Rs. 11 or Rs. 12 per kg. these distri-
buting companies do not reduce the
retail price Even low grade tea is
sold at Rs. 20 or Rs. 22 per kg. The
margin 1s retained by the distributors,
and the producers gnd the consumers
are suffering in this process. There is
no control over all these things. The
policy is to help these big companies.
Everywhere this is being done.

Now, take for example the textile
industry. What is happening there?
You are taking over sick mills and so
much money is spent over them. Why
is it that the mills become sick? They
cen afford to spend meney out of their
profits for substituting their old
machines but they do not do it in time.
As a result after some time the pro-
duction suffers and they say that the
unit has become sick and they are not
in a position fo run 1t profitablv. Then
the Gevernment comes forward and
takes over the unit. Why cann’t you
nationalise the textile industry? This
was one of the demands which we, hal
put forward during the national move-
ment. Textile mills and such other in-
dustries should be nationeslised. -You
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are not concerned with the workers or
the producers in the ccuntry. That is
the policy that you are pursuing.

Then, I would say that private peo-
ple should not be allowed to import
cashew. Why can't Cashew Corpora-
tion of India import cashew from out-
side? They do not seem to have any
desire to do this. The private people
go to African and other markets and
import this. Now, the Kerala Govern.
ment has said that the Kerala Cashew
Corporation is prepared to take up the
cashew trade, Are you prepared to
stop giving sanction to private people
to import? The Cashew Corporation
is prepared to go to the African market
and buy things. They should have the
monopoly over it. This canalization
should nct be stopped. Then the
Cashew Corporation will take things
up. But you will not permit it, be-
cause you want to encourage private
people,

It is so with the coir industry also.
The coir industry is under the depart-
ment of Industry. The Coir Board has
taken up the respensibility for export-
ing coir but you are now going to
form another export promotion council
for it because the industrialists feel
th2t since the public sector has come
into the field, it has become a con-
siderable force in the industry. They
feel they will not be able to manage
things with the Coir Board: so they
want to have their own export nro-
motion council. This is under the con-
sideration of the Government.

It you have a desire to help the real
preducers, real growers and real work-
ers, the entire policy should be chang-
ed. We should explore new markets,
and not depend on the capitalist de-
veloped countries. We should have
relations with the socialist countries.
Our trade with the socialist countries,
is helping us. We can develop our
relations with the develeping countries
and socialist countries also.

SHRI ( HANDRA SHEKHAR SINGH
{Banka)' Mr. Chairman: Coming from
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a jute growing State, I wish to con-
centrate on the problems of the
industry, before saying a few words
on export prometion efforts. Let me at
the outset state that the jute industry
has been singularly neglected gvep the
past 3 years of the Janata Lok Dal
rule. The areas of neglect in regard
to jute policy cover the question of raw
jute, availability of machinery, as also
productivity and marketing of jute
products—both in the domestic mar-
ket and for export.

In regard to raw jute firstly no
outlet was provided for the over-supoly
caused by bumper crops. No eamest
attempt was made to relieve the pres-
sure on prices arising from over-supply
of raw jute during the last 2 years.
This could have been done by previd-
ing an export window or licensing new
jute mills. Export permissions .were
hedged in with conditions that ren-
dered sale impossible in the interna-
tional market. Requests from Govern-
ments of jute-growing States to set up
new jute mills were not accepted ct
the plea that the fibre was not of the
requisite quality.

No attention has so far been paid to
improve the quality of fibre. The
quality of jute fibre has to be upgraded
to compete effectively with Bangladesh.
It was also essential to improve the
econcmic conditions of growers in
States like Aadhra Pradesh, Bihar and
Tripura which grow only inferior
varieties and consequently fetch low
prices. This deficiency has been largely
due to the fact that the intensive jute
area development programme has not
been implemented with the same
enthusiasm as similar programmes in
respect of focdgrains. Extension ser-
vices, timely supply of inputs, subsi-
dising inputg to farmerg producing at
least 50 per cent of superior grades
and proper price incentives may be
used to induce farmerg to improve the
quality of fibre.

Thirdly, there has been a failure to
link cooperative credit and marketing.
The aporopriate policy must provide
that Village Cooperative Marketing So-
ciety should extend credit cover to
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farm operations collect the crop at the
farmers'’ doorsteps and market it
through State-leve] Apex Market
Federations. This is an aspect which
hag not received the attention it de-
serves.

In regard to machinery and low
productivity machinery manufacturers
continued to be in a serious handicap.
Pressure was not applied on the machi-
nery manufacturers to optimise utilisa-
tion of existing installed capacity to
cope with the demand from industry

Apart from this, heavy impert duty
was a serious constraint. Despite the
fact that the initial cost of imported
machinery was almost 2} times the cost
of locally manufactured units, the
Statute book provided for 52 per cent
duty on import of jute machinery. The
difference is nctional because no im-
port can take place under such adverse

conditions.

Similarly, on assistance to ancillaries
there was little progress. Ancillarisa-
tion was not encouraged by timely and
assured supply of raw material at
reasonable prices, technical guidance
and quality control to a large number
of small-scale engineering works which
are engaged in manufacture of a variety
of spares and components.

In addition to this public financial
institutions have been singularly slow
in responding to requests for modern-
isation loans from units taken over by
government by insisting that govern-
ment must first put in funds to streng-
then their equity base. The delay in
modernisation threstens the eccnomic
viability of these units. The Katchar
jute mill taken over in my State find
itself in the same predicament. I hope
our able Minister would look into the
requirement of this mill for moder-
nisation.

In the sector of productivity, excess
labour has been a drag on efficiency
in jute indusiry. A phased programme
of ‘rationalisation without tears’ has
not been encouraged. It should be
pursued as quickly and vigorously as
possible.

Similarly efforts on improving mar-
keting facilities for jute for domestic
secter and improving exports have been
neglected.

Firstly speculation has been the
chief bane of this industry. Neverthe-
less, any move to ban forward-trading
in jute goods has been resisted, while
a different policy has been adopted in
cotton textiles.

Secondly, export promotion has heen
left entirely to the efferts of the jute
mills. The industry has relied on its
age-old links and has taken no initia-
tive consistent with national interest.
They have exploited a booming market
and rushed to the government for re-
lief when the market turned against
them. They have not exerted them-
selves to fight the challenge of com-
petition frem Bangladesh or synthetics.

Thirdly, no attempt has been made
to forge direct links with end-users or
to reduce grievances of importers re-
garding delayed deliveries and supplies
not conforming to quality specifica~
tions.

Fourthly, there has been no signi-
ficant government initiative to assist
the industry to explore and exploit new
markets, or to diversify production
towards non-traditional items of ex-
port. Instead of operating as a sub-
sidy cash assistance scheme coud have
been linked to efficiency in export per-
formance.

Lastly, no significant attempt was
made to compel the industry to utilise
the results of research. Projects have
been sponsored and successfully im-
plemented by research institute, but the
results have not been adopted on the
ground that it involves investments or
restructuring of preduction channels.

The above, Mr. Speaker, will clearly
bring out that the jute industry has
been gravely neglected over the past
twoor three years and the sooner
efforts are made to redress the grave
negligence in all these sectors the
batter it is. We cannot foregt that
jute, apart from being one of our oldest
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industries = provides employment
directly to workers and indirectly
to a large agricultural population
in the Eastern part of India. We
expect that our Commerce WMinister
would come up with a comprehensive
package programme covering all these
aspects of the jute industry.

I would also like to say a few words
regarding export promotion effort.
Promotion of exports has ussumed
special significance for us in view of the
declining foreign exchange reserve,
The balance of payment position con-
tinues to be bad due to consistent in-
crease in imports and inadequate rise
in exports. While the imports have
gone up by ndarly 25 per cent, ex-
ports have been stepped up by only 8
per cent or s0 and the trade gap in
1979-80 is of the order of Rs. 22 billions.
This gap, we apprehend is likely to
go up due to increase in the price of
oil, fertilisers and oil seeds which to-
gether account for 2/3rds of our total
import Bill. Remittances are also
made slower because cf the declining
trend in the demand for Indian work-
ers in the Middle East. We are facing
a stiff competition even in respect of
traditiona) items of export like tea,
jute or such other items. The need
of the situation is, therefore, to streng-
then the export capacity of the country
to acceleraie the flow of invisibles
and maximise exports,

I welcome the new import policy
announced by the Government because
it provides greater protection to in-
digenous capacity and encouragement

_te exports. The emphasis ip imports
is on capital goods industries and es-
sential raw materials and very right-
ly so.

This Budget has granted some tagi-
ble concessions to the small gcale in-
dustries. While many friends here
have- suggested a number of areas for
developing exports, I would like to
point out to the: small scale sector
where the concession advanced by the
Government should be utilised to pro-
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mote exports in that sector. I think
the recommendations of the Task Force
appointed in 1079 has submitted its
report and’ contains wvery impewtant
suggestions for evolving long term and
short term strategies for export pro-
motion in the sector and I hope Gov-
ernment woud give their immediate
attention to this aspeet of the problem.
The Government have also given
lizeral subsidies and incentives for ex-
rorts. They should be properly utilis-
ed and care should be taken to develop
and exploit the overseas market.
Generally, interaational prices are at
a higher level and they are higher than
our domestic prices. But what is
urgently needed is tc keep a close
watch that India is able to establish
and maintain its reputation as an
exporter,

My friend, Mr. Faleiro, has referred
to a number of complaints received in
this regard, There are complaints
galore regarding bad quality, late deli-
veries, adulteration, even underweigh-
ment and below specification supplies.
Government have to create a depend-
able machinery to keep an unfailing
check over the quality and delivery
schedules, so that our reputation is
firmly established. There should also
be better coordination betweepn the
Commerce Ministry and some other
Ministrieg concerned. 1 was informed
fhat proposals for export of croreg of
peacock feathers are lying with {he
Agriculture Ministry unattended and
similarly requests for such other goods
in other Ministries meet the same fate.
I hope the Commerce Ministry would

.be able to check up guch issues with

the Agriculture Ministry or other Mijn-
istries concerned,

There should be a conscious plann-
ing for export surpluses and all cops-
traints on production in areas of ex-
port potential ghould be removed.

Our problem hag been made more
complicated because some of the na-
tiens ‘which are plagued by their own
problems have in the recent past taken
recourse to-protectionist policies. The
Special Session of UN General As-
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sembly called in' August thig year is
of ‘¥ital importance’ for our ‘country
ag for the whole of the third worid.
The session ghall consider the perspec-
tived of the Third Development De-
cade and evolve a new strategy for
International Economic Cooperation, to
achieve a break-through in the current
situation of confrontation in the
Notrth-South Dialogue, We hope the
developed nations would be persuaded
to effect the necessary institutional
reforms which would accelerate eco-
nomic. growth in the developing coun-
tries and also help solve their own
economic problems. The developing
countries too would try to develop a
system of ‘“collective autonomy” by
supporting each other in thig quest.
The failures of the first two Develop~
ment Decades should, I hope, be able
to guide the developed countries to a
new awareness that social gnd interna-
tional peace is indivisible and depends
solely on ushering in a new Interna-
tional Economic Order.

Sir, 1 have full confidence that our
able Commerce Minister will take
care of the problems which have been
highlighted here in the discussion and
give his particular attention to some
of the efforts urgently needed for pro-
motion of exports from our country.

MR. CHAIRMAN: A list gshowing
the number of cut motions to the De-
mands for Grants in respect of the
Ministry of Commerce treated as mov-
ed on the basis of the slips received
from Members concerned, has been
put up on the Notice Board for the
information of Members.

In case any Member finds any dis-
crepancy in the list, he may kindly
bring it to the notice of the Officer at
the Table immediately.

SHRIMAT! GEETA MUKHERJEE
(Panskura): I beg to move:

" “That the demand under the head
‘Ministry of Commerce’ be réduced
to Re, 1",

{Failure in nationalising the
export fmport trade (1)].

“That the demand under the head
‘Minist:y' of Commerce’ be reduced
to Re, 1™

[Failure in stopping the import
of natural rubber to help rubber
cultivation in India (2)].

“That the demand under the head
‘Ministry of Commerce’ be reduced
to Re, 1".

[Failure to protect the handloom
industry (4}].

“That the demand under the head
‘Ministry of Commerce’ be reduced
to Re, 1".

[Decision to allow the private
parties to import raw cashew nuts,
which formerly was a monopoly
of the CCI, a subsidiary of the
STC (5)].

“That the demand under the head
‘Ministry of Commerce’ be reduced
to Re 1™

[Failure to ensure remunerative
prices to the jute growers (6)].

“That the demand under the head
‘Ministry of Commerce’ be reduced
to Re, 1%,

[Failure in nationalising the 9ig
jute mills (7)].

SHRI R. L. P. VERMA (Kodarma):
beg to movey

“That the demand under the head
‘Foreign Trade and Export Produc-
tion’ be reduced to Re. 1”.

[Shifting of MITCO’s Head Office
from Patna to Giridih in order to
guide and supervise day to day
businesg of its offices and factories
at Giridih, Domchaneh Jhumari
Talajya and other places (10)].

“That the demand under the head.
‘Foreign Trade and Export Produc-
tion’ be reduced to Re. 1”.
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[Failure of MITCO to provide help
to the weaker section of mica

trade (11)].

“That the demand under the head
‘Ministry of Commerce’ be reduced
by Rs. 100”.

[Need to encourage mica mine
ownerg to increase their produc-
tion to boost up foreign exchange
(159)].

“That the demand under the head
‘Ministry of Commerce’ be reduced
by Rs. 100”.

[Failure to supply explosives,
constant supply of electricity, ce-
ment iron rods and iron-sheets to
the owners of mica mines (160)].

“That the demand under tbe head
‘Ministry of Commerce’ be reduced
by Rs. 100".

[Failure to give remunerative pri-
ces to the tobacco growers (181)].

“That the demand under the head
‘Ministry of Commerce’ be reduced
by Rs. 100.

[Failure to popularise handloom
industry in backward areas of
Chhotanagpur of Bihar (182)].

“That the demand under the head

‘Ministry of Commerce’ be reduced
by Rs. 100",

[Failure to grow more rubber in
order to stop the import of natural
rubber (1€3)]

“That the demand under the head

‘Ministry of Commerce’ be reduced
by Rs. 100”.

[Failure to rejuvenate cultiva-
tion of silk n Chhotanagpur's for-
est land ‘and in giving assistance
to the cultivatorg (164)].

“That the demand under the head
‘Foreign Trade and Export Produc-
¥en' be reduced by Rs. 100".
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[Malpracu'ces in the sale at
lower price the mica by getting on
fire in Giridih Mitco godown
(196)].

“That the demand under the head
‘Foreign Trade and Export Produc-
tion' be reduced by Rs. 100”.

[Need to check the fall in mica
production from 32 thousand tonnes
in 1965 to 16 thousand tonnes in
1979 (199)]

“That the demand under the head
‘Foreign Trade and Export Produc-
tion' be reduced by Rs. 100".

[Need to check the monopoly
of only 15—20 exporters in the
business export of mica (196)]

“That the demand under the head
‘Foreign Trade and Export Produc-
tion' be reduced by Rs. 100".

[Need to change the 60 : 40
parinership system in the export
of mica which has lost its utility
(19M].

“That the demand under the head
‘Foreign Trade and Export Produc-
tion’ be reduced by Rs. 100".

[Failure to channelise the ex-
port of processed mica (198)].

“That the demand under the head
‘Foreign Trade and Export Produc-
tion’ be reduced by Rs. 100”.

[Failure of MITCO to purchase

mica from small mica dealers
every month (199)].

SHRI E. K. IMBICHIBAVA (Cali-

cut): I beg to move;

“That the demand under the head
‘Foreign Trade and Export Produc-
tion' be reduced by Rs. 100".

[Neeq to avoid the import of
coco and rubber in the interest of
cultivators (14)].
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SHRI G. M. BANATWALLA (Pon-

'nani): I beg o move:

“That the demang under the head
‘Ministry of Commerce’ be reduced
to Re. 1.

[Failute to reassure rubber
gruwers in Kerala and other States
through imposition of a ban n
import of natural rubber in view
of domestic gurplus (31)].

“That the demand under the head
“Ministry of Commerce’ be reduced
to Re. 1".

[Failure to impose a ban on
import of cocoabeans in view of
domestic surplus and to avoid a
crash in domestic price (32)].

“That the demand under the head
‘Ministry of Commerce’ be reduced

10 Re. 17.

[Imprudent decanalisation of
import of raw cashewnuts detri-
mental to the State Sector the
smal] scale private processors and
the ‘workers in the industry (33)].

“That the demand under the head
‘Ministry of Commercé’ be reduced
to Re. 1".

[Failure to arrange maximum
import of raw cashewnuts through
Cashew Corporation of India (34)].

“That the demand under the head
“Foreign Trade and Export Produc-
tion’' be reduced by Rs. 100".

TFailure to undertake an active
programme for promotion of ex-
port of internal-surplus of cocoa-
beans (35)].

“That the demand under the head
“Textiles Handloom and Handicrafts’
be reduced to Re. 1".

[Failure to make yarn available
to handloom industry at rates
prevailing before October, 1978
(36)].

“That the demand under the head
Textiles Handloom and Handicrafts'
be reduced to Re. 1",
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[Failure to grant special rebate
to bandloom industry for thirty
days during 1980-81 (37)].

“That the demand under the head
‘Textiles Handloom and Handicrafts’
be reduced to Re. 1.

[Failure to take adequate steps
to help powerloom industry in its
deepening crisiy through avaijlabi-
lity of yarn at reasonable rates,
better marketing facilities and
other similar measures (3%)].

SHRI GEORGE JOSEPH MUNDAC-
KAL (Muvattupuzha): I beg to move:

“That the demand under the head

‘Ministry of Commerce’ be reduced
to Re. 17,

[Failure to prolect the interests
Of rubber cultivators by importing
rubber to our country 39)].

‘fThat the demand under the head
‘Ministry of Commerce’ be reduced
to Re. 17

[Failure to protect the interests
of small cultivators of cocoa, nut-
meg and cloves by free import of
these agricultural products (40)]-

“That the demand under the head
‘Ministry of Commerce’ be reduced
to Re. 1”.

[Failure to export dried ginger
and ginger by S.T.C. to save the
poor cultivators (41)].

“That the demand under the head
‘Ministry of Commerce’ be reduced
to Re. 1",

[Failure to export cocoa heans

which is surplus in our country
(42)]

“That the demand under the head
‘Ministry of Commerce’ be reduced
to Re. 1",

[Failure to import nut-meg,
cloves and cocoa through S.T.C.
(43)].

SHRI T. R, SHAMANNA (Bangalore
South). I peg to move:
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“That the demand under the head
‘Ministry of Commerce’ be reduced

ta Re. 17,

[Failure to have an effective
agency for quality control to check
spurious preparations and adul-
‘teration (88)].

“That the demand under the head
‘Ministry of Commerce’ be reduced

to Re. 1".

ailure to having @_proper In-
ternational Trade Policy (87)].

“That the demand under the head
‘Ministry of Commerce’ be reduced
to Re. 1".

[Failure to have close watch in
respect of Tariff keeping in view
the growing industry in the coun-
try and also the interest of the
consumers (88)].

“That the demand under the head
‘Ministry of Commerce’ be reduced
to Re. 17

[Failure to have a proper Im-
port and Export policy (89)].

“That the demand under the head
‘Ministry of Commerce’ be reduced
to Re. 1".

[Failure ts have a check over
the administration of State Trad-
ing Corporation (90)].

“That the demand under the head
‘Ministry of Commerce’ be reduced
to Re. 1.

[Failure to have proper machi-
nery to watch and guide the de-
velopment and expansion of Ex-
port Trade of India (91)].

“That the demand under the head
‘Ministry of Comnmerce’ be reduced
to Re. 1",

[Failure to take effective steps
to check and regulate the prices
of textile gqads Which are going
Up yedr after year (92)].

JULY 5, 180"
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“That the demand. under the luad
‘Ministry of Commerce. be reduoed
to Re. 1%/

[Failure to bave an Advissy
Body to guide and advise the e
ernment regarding the working of
several boards like coflee boaoll,.
tea board and rubber board regard-
ing their finances, production aml
distribution of their products (33Ff

“That the demand under the head
‘Ministry of Commerce’ be reduced
to Re. 1”.

[Failure to classity trade aswll
group them (1) under Public Sec-
tor, (2) Private. Seclor, (3) Coope-
rative Sector and (4 Combined
under Public and Private Ser—
tor (94)].

“That the demand under the head
‘Ministry of Commerce’ be reduced
to Re. 1",

[Deterioration in production mmd
marketing of products of rural in-
dustries, including kbadr am®
Gramudyog institutiong (95)].

SHRI BAPUSAHEB PARULEEAR

(Ratnagiri): 1 beg to move:

“That the demand under the headl
‘Foreign Trade and Export Produxs-
tion’ be reduced by Rs. 100”.

[Failure to promote export <f
Mangoes and prawns (a qualify of
fish) by providing assistance to ex-
porters by cash compensatory sug-
port market surveys quality eon-
tro] and other export services
(108)].

“That the demand under the head
‘Textiles Handloom and Handicraf¥s’
be reduced by Rs. 100".

[Failure to establish and dewe-
lop textile industry and the Kmmd-
loom sector in Ratnagiri district #n
Maharashtra (109}].

“That the demand under the Twad
‘Ministry of Commerce’ be redcslt
by Rs. 100”. |
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: [Failure of Rubber Board to
w;. propey steps for production
of rubber in Colaba and Ratnagiri
district of Maharashtra (130)].

“That the demand under the head
‘Foreign Trade and Export Prcduc-
tion' be reduced by Rs. 100".

[Failure of Marine Products Ex-
port Development Authority to
assist the fishermen in Ratnagiri
district in Maharashtra who fish

- prawns, ‘worth crores of rupees in
a year (146)].

“That the demand under the head
‘Textiles Handloom and Handicrafts’
be reduced by Rs. 1007,

[Failure to develop and promote
schemes for development of handi-
crafts in backwarq districts cf
Maharashtra (155)].

SHRI  RAMAVATAR
(Patna): I beg to move;

“That the demand under the head
‘Foreign Trade and Export Produc-
tion’ be reduced to Re. 1”,

SHASTRI

[Neeq to increase the trade with
the socialist countries (110)].

“That the demand under the head
‘Foreign Trade and Export Produc-
tion’ be reduced to Re. 17,

[Need to limit the export trade
of monopoly exporters and increase
State trading (111)].

“That the demand under the head

‘Textileg Handloom and Handicrafts’
be reduced by Rs, 100.”

[Failure to nationalise the jute
Jdndustry (112)].

“That the demand un&er the head
‘Textiles Handloom and Handicrafts’
be reduced by Rs, 100.”

[Failure to give support price to
jute growers (113)1.

“That ‘the demand under the head

“Textiles Handlgom ang Handicratts’
be reduced by Rs, 100.”
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[Need to give financial asstsi-
ance to the weavers for purchau-
of looms (114)].

“That the demand under the head
‘Textiles Handloom and Handicrafts”
be reduced by Rs, 100.”

[Need to give special assistance
in the production of silk (115)].

“That the demand under the head
‘Textile Handloom and Handicrafts”
be reduced by Rs. 100”.

[Failure to supply yarn tn the
weavers at cheap rate (116)].

“That the demand under the head
“Textile Hendle.m -n+ Handicrafts'
be reduced by Rs. 100”.

[Failure to reduce the prices of
staple and other yarns (117)].

“That the demand under the head
“Textile Handloom snd Handicrafts'
be reduced by Rs. 100".

[Failure to save the handloonr
weavers from starvation (118)].

“That the demand under the head
“Textile Handloem and Handicrafts"
be reduced by Rs. 100”.

[Failure to save the handloom
industry from crisis (119)].

“That the demand under the head
‘Textile Handloom and Handicrafts”
be reduced by Rs. 100”.

[Failrue to pay remunerative
prices of cotton to the cotton
growers (120)].

“That the demand under the head
“Textile Handloom and Handicrafts’
be reduced by Rs. 100”.

[Failure to find a solution of the
serious crisis in the silk industry
(121)].

“That the demand under the head
‘Textiles, Handloom and Handicrafts”
be reduced by Rs. 100”. .

[Failure to popularise the han-
dicrafts in villages (122)].
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“That the demand under the head
“Textiles, Handloom and Handicrafts’
be reduced by Rs. 100”.

[Failure to check black market-
ing of yarn sold to weavers (123)].

“That the demand under the head
“Textiles, Handloom and Handicrafts’
be reduced by Rs. 100".

[Need to sell handloom cloth to
U.S.SR. and other socialist coun-
tries (124)].

“That the demand under the head
“Textiles, Handloom and Handicrafts’
'be reduced by Rs. 100”.

[Failure to supply
yarn to weavers (125)].

adequale

“That the demand under the head
“Textiles, Handloom and Handicrafts'
be reduced by Rs. 100".

[Failure to provide adequate
power to weavers (126)].

“That the demand under the head
“Textiles, Handloom and Handicrafts'
be reduced by Rs. 100”.

[Failure to make available dho-
ties and saries to the common peo-

ple at controlled price (127]

“That the demand under the head
““Textiles, Handloom and Handicrafts’
be reduced by Rs. 100”.

[Failure {0 supply yarn at con-
trolled price to the ‘weavers (128)].

“That the demand under the head
‘Textiles, Handloom and Handicrafts’
be reduced by Rs. 100”.

[Failure of Government to pur-
chase the cloth manufactured oy
Weavers (129)].

“That the demand under the head
‘Foreign Trade and Export Produc-
“tion' be reduced by Rs, 100.”

[Failure to nationalise cigarette
indusiry (188)].
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“That the demand under the head
‘Foreign Trade and Export Produc-
tion’ be reduced by Rs. 100.”

[Failure to increase the export
of mangoes and bananas (189)].

“That the demand under the head
‘Foreign Trade and Export Produc-
tion’ be reduced by Rs. 100.”

[Failure to nationalise rubber

gardens (190)].

“That the demand under the head
‘Foreign Trade and Export Produc-
tion' be reduced by Rs. 100.”

[Need to increase the export of
spices (191)].

“That the demand under the head
‘Foreign Trade and Export Produc-
tion’ be reduced by Rs. 100.”

[Need to increase the export of
tea (192)].

“That the demand under the head
‘Foreign Trade and Export Produc-
tion' be reduced by Rs. 100.”

[Failure to modernise tea gar-
dens (193)].

SHRI BHOGENDRA JHA (Madhu-
bani): I beg to move:

“That the demand under the head
‘Foreign Trade and Export Produc-
tion’ be reduced by Rs, 100.”

[Failure to fully nationalise
export and import trade of the
country (139)].

“That the demand under the head
‘Textiles, Handloom and Handicrafts’
be reduced to Re. 17,

[Failure to nationalise all the
textile mills of the country except
those in the cottage industry sec-
tor (154)].

SHRI ERA MOHAN (Coimbatore):
I beg to move:

“That the demand under {he head
‘Foreign Trade and Export Produc-
tion’ be reduced by Ra. 160.”
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[Unreasonable ban on the oX-
port of' cotton seed oflcakes,
issued on 4.12.79 (200)].

“That the demand under the head
‘Foreign Trade and Export 'Produc-
tion’ be reduced by Rs. 100.”

[Need for revising the system
of imposing ban on export giving
retrospective effect (201)].

“That the demand under the head
“Textiles, Handloom and Handicrafts’
be reduced to Rs. 100”.

[Crisis in handloom industry on
account of stagnation of Rs. 30
croreg of handloom cloth in Tamil
Nadu (202)].

“That the demand under the head
Textiles, Handloom and Handicrafts’
be reduced to Rs. 100”.

[Need to save handloom weav-
ers from starvation (203)].

“That the demand under the head
“Textiles, Handloom and Handicrafts’
ba reduced to Rs. 100”.

Crisis in handicrafts industry
in Tamil Nadu for want of export
market (204)].

SHRI CHINTAMANI PANIGRAH1
“Bhubaneswar): I rise to support the
lemands for Grants for the Ministry

Commerce,

The external trade and commerce
ire the most important aspects of our
economic development, The export
sarnings in 1979-80 was about Rs.
3009.64 crores and the adverse trade
balance increased to Rs 2233 crores
during the year marking a gharp
deterioration in our international
trade. Our import trade went upto
Rs. 8231 crores in 1979-80. We were
mainly importing crude oil, edible
oils, fertilisers, machinery and equip-
ment. The annual expory earning
f our country was about 27 per cent
ﬁl the three years preceding 1977. But
during the last three years it came
down to about 6 per cent. This shows

to what extent the national econoimny
was badly managed and the entize
economy was put to such a difficult
situgtion that from 27 per cent exX-
port earnings of the country, it came
down to only 6 per cent, Therefore,
it is a great task on the part of the
new Government to restore the health
of the economy in order to achieve
this 27 per cent within a short period.

One thing which I would like to
bring to the notice of the hon. Minis-
ter is that we cannot build up a self-
reliant economy for our country om
the basis of exports of raw materials
only all the time.

And exports will be not of raw
materials but manufactured goods, I
think, that should be considered when
we arrange our import and export
policy, Here what we find ig that in
the sphere of stee] and other machi-
nery, the production has been so low
that we have ty consider how the pro~
duction of these vita]l sectors pick up.
The recent import policy which has
been announced by the Government
and the export promotion measures
which have been listeq in the Annual
Report of the Ministry shews that
the Government is bent upon impro-
ving the trade balance and also the
production in the vital sectors of our
economy which will help the growth
of our export trade.

I wish to bring to the notice of the
House how the MMTC which is one
of the vital sectors ot our export
promotion So far as our economy is
concerned, is working, The report
shows that they have done a little
well, But in my own State of Orissa,
I see millions of tonnes of iron-ore

lying at the pitheads. It does not move
to the port. The Paradip port is going
in losg because the ships come there
but they cannot take this item, Sim-
larly, if you see the export earnings
of different ports, you will ind that
they have also gone down. So far as
steel anq other vital gectors are con-
cerned, we have to see how the pro-
duction increases gnd we do not in-
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creases ‘our imports, Therefore,
MMT.C. has to do a little more.

16.00 hrs.

So far as iron ore in Bibar, in
Orissg, and in all these belts are con-
cerned, well, they need to be given
more facilities and more scope and
all those iron ores which are lying
in ﬁme pitheads must be cleared so
that the mines are not closed.

As far as. jute is concerned, I once
again bring it to the notice of the
hon. Minister. You find that the jute
growers never get the price which
has been fixeq by the Government for
jute, Because it is under the Jute
Corporation and the Jute Corperation
never goes to Orissa and looks after
the difficulties of the farmers who
solely depend on jute crop, they rever
get the remunerative price.

MR, CHAIRMAN: Is the Corpora-
tiol prevented by any one?

SHRI CHINTAMANI PANIGRAHI:
Sir, it is a very right question. There
are so many business people who
want t0 see that the Jute Corporation
does mot work at all. They do not
allow the Jutg Corporation to work,
Here, 1 again want to bring to the
notice of the hon. Minister that it is
one of the oldest industries and it was
bringing gn amount of Rs, 300 crores
as export ‘earnings. Now, it has gone
down to Rs. 200 crores or something
like that. Here thg farmers who pro-
duce jute have to sell their produce
long before the harvest. I do not
know whether the same policy is pur-
Sued. so far as cotton is concerned.
Youﬁlook at the policy so far as co-
ton is concerned and you look at the
policy. so" far as jute is concerned, In
the entire eastern India, I think mil-
lions of workers depend solely on
this. I was looking to the Report of
the Ministry ot Commerce about
jute, There is nothing there. It is
only 56 lines about jute,
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MR. CHAIRMAN: You may attach
more importance to the substance than
to the number of lines,

SHRI CHINTAMANI PANIGRAHI:
I feel that the Commerce Ministry
wants to deal with jute in five sen-
tences with ng substance. But I hope
the Commerce Minister will look into
it,

I would like tp mention here an-
other two or three important poiuts.
One is about speculation in jute trade.
There is this speculation in jute 1n-
dustry. I hope the gpeculation in other
industries has been banned. But how
is it that speculation in jute industry
has not been banned? I hope the hcn.
Minister will look into it

Now, fet us look to the export pro-
motion efforts. The jute industry
which is the oldest industry has not
been modernised. The Orissa Gov-
ernment wanted to set up three jute
mills. In other jute growing areas also
they wanted to set up jute mills. But
for the last 10-15 years the Orissa Go-
vernment pursuaded the Central Go-
vernment to set up jute mills, Only
very recently one jute mill has been
set up and it has started functioning.

PROF. N. G. RANGA (Guntur):
After 10 years’ efforts?

SHRI CHINTAMANI PANIGRAK™:
Yes, after 10 years of effort It is in
the public sector. It is good that it has
come in the public sector. They also
want jute mills in other jute growing
aregs in the State because unless you
have jute mills in those areas, the
producers cannot get remunerative
price. By setting up jute mills there
will be more employment DLecause
you want to provide employment fur
one person in each family. So, I hope
more incentives to the growers will
be given so far as the jute industry
is cancerned, « . :

No jute mil} is able to import
machinery to modernise itself because
there is an import duty of 52 per cent
on the same, Further, the capacity of
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the indigenous producers of machi-
nery remains under-utilised for lack
of orders. We have ip build up the
economy which has been completely
shattered. Unless you go into the
investments made in the nationalised
sector, I do not know how we can
improve our export trade also,

There have been complaints about
the quality nf thejute fibre. there is
also no diversification in production.
The hon. Minister comes froma jute-
growing area where the people are
suffering so much. The entire eastern
zone is very much dependent on this
industry. So, I hope these things will
be locked into. So far as cotton is
concerned, we know the incentives
given by the Government, but what
is the special incentive they are giv-
ing tp jute for its development? The
Report says nothing about it

I find in Orisspy the jute growers
never get any credit from banks, they
have to go to the moneylenders, Fur-
ther, the traders do not want that the
Jute Corporalion should purchase the
jute frcm the growers. These are the
difficulties they are facing. So, the
real policy should be to see that the
village credit co-operative societics
purchase jute directly from the pri-
mary growers, and then the apex co-
operative credit societies should pur-
chase it from them, so that the
middleman, who wants to exploit the
poor growers by paying them less, is
eliminated, That aspect, which has
not been looked into, requires atten-
tion,

I think the time has come when a
high level committee should go into
the working of the MMTC, Out of the
total turnover of Rs. 1400 crores,
about Rs. 900 crores relates to imports.
If we want to build the country and
have a self-reliant economy, should
we not have more and more exports
of manufactured goods? Manaima
Gandhi and Dadabhai Nadroji com-
plained about the drain of resousrces
from India during the Brifish period,
Taday the -drain of resources from

India is much more than it was in -
those days when they compglained
against it, Therefore, the self-reliant
economy which we are aiming at is
being eroded because our efforts are
not in the proper direction. Unless
the investments made in the public
sector and key industries are utilised
to their fullest capdcity, it will be a
sheer wastage. More and inore we
depend on imports of those things that
we are exporting in raw form to
other countries, Tske the case of iron
ore; take the case of chrome, Why
should we export ore itself? Why
should we not manufacture and ex-
port finisheq goods?

These arp vita]l matters which have
to be taken into consideration. When
we propose to have a kind of self-
reliant economy, we should no: de-
pend more and more on other coln-
tries. Take the case of Soviet Union
and China. They had to byild up their
economy by their own sheer strength,
because of the strength of their owa
people, We have to do that, Today,
China does not have to depend on
borrowings from other countries.
They have built up their economy
from scratch. We have enough re-
sources. We are having Rs 7000
crores to Rs 8000 crores investment
in the public sector. Even if we get
6 per cent return, it will be some-
thing like wonderful.

Our aim is to have a comgletely
self-reliant economy, We should not
go to other countries for begging or
getting loans. When wg are trying
to recover or restore the health of our
economy which had been lost during
the last § years of the Janata rule, I
think, a good beginning has been
made, All the measures that have
been adopted will help to recover or
restore the health of the economy, I
appeal to the hon. Minister to let :us
go into it a little more in depth and
gee that the efforts that we have
made lead to such a good economy, »
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self-reliant economy, We have {0
achieve the aim of having a self-re-
liant economy and, 1 am sure, with
our own confidence, we can huild up
such an economy and further develop
our country. I support these demands,

PROF. P. J. KURIEN (Maveli-
kara): Mr, Chairman, Sir, I rise to
oppose the demands relating to the
Ministry of Commerce.

The Ministry of Commerce is to
regularisc trade and also to promote
exports. But the picture presented
in the Report of the Ministry of
Commerce is not at all commendatle.
The rate of export in our country has
decreased. There is only a sluggish
rate of increas in exports. In 1978-
79, it is only 5.9 per cent when com-
pared with the high rate of increase
in previous years. Even our share in
the world trade has decreased. It was
only 0.8 per cent in 1977-78; it was
reduced Yurther in 1978-79 and it will
be further reduceq this year. In the
case of jute, coffee, cashew kernels
and all such other items, our export
earnings have decreased, Even in
the case of items where export earn-
ings have increased it is not due to the
increased quantity exported but it is
actually due fo the rise in prices of
the commodities in the international
market,

Al] this shows that throughout
these years, there is an actual decline
in the exports of this country. It has
been said here by some hon, Mem-
bers that it is due to the wpolicy or
non-policy of the Janata regime. I
do not totally disagree with that
view——partinlly agree and partially
disagree,

MR. CHAIRMAN:
agree nor disagree.

PROF P. J. KURIEN: 1 do not
fully disagree. That is what I said.
What I said is clear, I would only
ask one thing., It is 6 months now
gince this Government hag come into
power. What has been done so far to

You neither
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promote exports? It ig also said that”
the decrease in exports is due to con-
struints in infrastructure, transport,
coal and power. But what has peen
done to eradicate these bottlenecks?
I do not see that anything has been
done, There is a Minister of Com-
merce who is very efficient, but is
there a proper policy, g sound policy
of export-import in this country? If
you examine the policies there are
commodities, especially agricultural
commodities, where the production in
this country is in excess. There are
commodities where there is acute
shortage and there is a high
domestic demand in the country, but
their export is continued, while for
commoditics where there is surplus
production and there is no demand in
the country import is continueqd and
no export is done, For example, let
us take sugar. The price of sugar
has risen to a Iével which had never
been reached before in this country.
Yesterday it came in the papers that
the price is Rs. 7[-per kilo and more.
The Congress (I), in their election
campaign—it was an issue in the elec-
tion campaign—promised the people
that sugar will be made available at a
reas~—ahle pote It is now six months
since this Government came into
power, and what has been done? The
price of sugar has risen. Of course,
there is shortage of production, but I
fail to understand why the Ministen
continues the policy of export of
sugar. In the Demand itself, Rs. 15
crores have been provided for giving
subsidy. for “export of sugar, to the
State Trading Corporation, That
means that we are going to continue
export of sugar while there is acute
shortage i this country, The poor
people voteg the Congress (I) into
power and this is their reward! My
point is, when there is actually short-
age of sugar, what is the meaning of
exporting sugar?

16.17 hrs.

[(MR. DEPUTY-SPEAKER in the Chair]

Now, let us take the case of rubber
and coco. It was already mentioned
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here..and I am not going to repeat
ft—that in regard to rubber and coco,
there is a reversal of the policy—a
sumersault. An Hon. Member here,
said there is excess production. I do
not say there is excess production but,
from the very report of the Ministry
and from gtatistics it is clear that, at
present, this country is producing
rubber to the tune of our demands.
Our domestic demands can be met
with the production here. What is the
evidence? Th, evidence is that last
year the STC imported 17000 tons of
rubber and so far, if I am correct,
they could not make sales of nearly
10,000 tons. Why is this so? It is be-
cause the calculation made by ‘he
Government is on the basis of the
assumption that the factories in the
country will work full hours, there
will be production up to the maxi-
mum capacity, and there will not be
any strike, power cut, etc. Thus the
demand is calculated and an exag-
gerated gap is shown, and then import
is made, And the poor growers in
the country——what is their plight? I
say this policy is detrimental to the
interests of the nation itself because,
if you continue to import rubber,
the agriculturists will lose their en-
thusiasm and, naturally, they will go
in for the cultivation of some other
crops and the production of rubber in
the country will further decrease, and
then you will have to import more
rubber, spending more from the for-
eign exchange reserves. Is this in the
interests of the country? I would like
to ask the Minister why the import of
rubber is liberalised ang there is free
import.

Again coming to cocoa, I can chal-
lenge the Minister that this country
is producing more than its require-
ments, In 1977 Kerala alone was pro-
ducing a thousand tons of cocoa beans,
Now the annual production in Kerala
is nearly 4000 tons, and what we im-
ported during the last three years is
800 tons to 700 tons yearly. After all,
what is the internal demand of
cocoa? It is less than 2,000 tonnes,
And the production in the country

is much more than that. Now what
is the result of this? In 1977, the
cocoy growers were getting Rs. 15
per kilo of cocog beans; in 1978 it was
reduced to Rs. 10, And now what is
the situation? The price is only Rs. 5
per kilo, and there is nobody to pur-
chase. When in this country there is:
on one to purchase the Cocoa heans
produced by the agriculturists
in our country, this Govern-
ment is importing cocoa beans
There were 3 number of representa-
tions in this regard. I request the hon.
Minister to declare that the import of
cocoa beans will be banned If he is
not convinced, he can make a study
of the internal production of cocoa
beans, and then I am sure he will be
convinced.

Everybody knows that the demands
for cocoa products are increasing the
world over. In the modern civiliza-
tion in every home budget cocoa pro-
ducts are coming, That means, cocoa
is having international demands. In
Kerala ang Karnataka and also in-
some parts of Tamil Nadu, without
the necessity of having additional
lands, cocoa beans can be cultivated
because it is an inter-crop, and there
is possibility of producing even 50,000
tonnes, or even more, of cocoa in this
country, We can process it and export
and thus earn foreign exchange. But
thery is no proper policy so far as
cocoa is concerned. I would request
the hon, Minister that we should tLink
of a long range policy for cocoa be-
cause that is g commodity where, if
proper encouragement is given, there
can be growth of produttion to the
extent we want and there cap also be
exports and we can earn foreign ex-
change for the country. Therefore, I
would gnce again request that there
should be g long range policy for
cocoa, and encouragement should be
given to the cocoa-growers, A com-
modity Board should be set up for-
cocoa on the lines of the Coffee Board.
or Tea Board. A Cocoa Board should
be set up to protect the interests of
cocoa growers in the country and ena—
ble us to earn foreign exchange.
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1 would only say that in cocoa and
rubber, there is excess production, but
we gre importing; and in sugar there
is shortage, but we are zxporting.
That is why I have said that there
is a somersault in the policy in res-
-pect of these commodities. I do not
know_ why, Is it because these things
are produced in Kerala? Is the Minis-
ter having any special vengeance on
the people of Kerala? I do not think
so. 1 would like to inform the hon.
Minister that cocoa is being produced
in Karnatgka also where a good num-
ber of people are going in for this
cultivation and they are also request-
ing the Central Government to do
something in this regard.

Coming to Cashew, because it was
mentioned here, something should be
said about it. It was said by an hon,
Member that 5,000 tonnes of cashew
are being imported into the country.
I do not object to that. But I weuld
ask one thing. When there is an
agency in this country, a public sec-
tor agency, to import cashew,—the
officials are there and they are being
paid—why shoulqd licence be given to
a private party? That is what I want
to know, When there is a public cec-
tor agency whose only business is to
import, why is a private party allow-
ed to import? When it was explained
here by the hon. Member, it appeared
to be very simple, but it is not so.
Import of cashew by private parties
is detrimental to the interests of two
lakhs of cashew workers in the Kerala
‘State. Only the cashew imported
twrough the STC can be given to the
factories where people are processing,
1 am not gpposing our imports, What
1 mean to say is that the STC should
import and no private party shculd
do it. That is the policy of the Gov-
ernment of India and that was the
policy which after much deliberation
you accepted when Indiraji was in
power and when you were also in the
Cabinet. So why change it now? What
happeneqd has happened and I wouid
request that every effort should be
anade to import raw cashew only
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.and no privale party
should be allowed, "It is the proper
intpmest of the coumtry 1 speaking
about,

Another important point which I
want to mention is gbout the marine
products, A major portion of our ex-
ports is in marine products but you
know, sp far we are not mgking a
proper effort to use all our sea poten-
tial ]I am talking about deep sea fish-
ing. Nothing is done in this field,

DR, SUBRAMANIAM SWAMY
(Bombay North-East): Throw  this
government out,

PROF. P. J KURIEN: Foreign
trawlers are poaching into our waters.
Only two days ago I read in the news-
papers that somg Taiwanese trawlers
were found fishing in our waters near
Tuticorin and one of the trawlers was
caught This way our national wealth
is being taken away by other coun-
tries, I would say that this is due to
a lack of duty on the part of this
government. I will say morally alsc
you have failed in your duty if you
do not give more attention to deep
sea fishing and find out all avenues
and try a'l means to promote gur fish-
ing industry. Sir, ours is an agricul-
tura] country and it is not easy to get
employiment for all the people in
agriculture, We have a vast seg coast
which is not being utilised and the
money allotted for marine exports, you
will see, is very small, I would say
this attitude should change and much
more money should be allotted and
marine products should be ziven the
first priority though I am speakmg
about it in the last.

Further, we have quality control.
You know, Sir, what happens, What
is our qualitv coniro]l system? The
pre-shipment inspectiop is there. Im
spite of all this, our marine products
—the prawns were blacklisted in the
United States; maring products worth
about Rs. 20 crores were black-listed
and rejected in USA because of the
presence gf some bacteria. I say there
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is g lot of allegation also sbout these
preshipmeni inspection people, I do

not know what happensd. It should,

not happen that oyr products become
substandard in the internationa] mar-
kets, The Minister should personally
give his attention to the matter so
that our exports are of the highest
quality and our name In (he trade
field is not tarnished,

Further, T would also request that
steps should be taken to not only see
that foreign trawlers do not poach
into our waters but also like other
countries we should have our own
trawlers, Wpe should produce them
here and we shoulg spend more money
in this regard because that wculd
give more employment and that will
give us more foreign exchange,

About handloom if I do not say a
word. ...

DR. SUBRAMANIAM SWAMY: He
will have trouble in his constituency.

PROF, P. J. KURIEN: Sir, there is
a crisis in the handloom sector. You
know the handloom people are on
strike They are not getting yarn at
cheaper prices. They are not getting
the minimum wages and there is a
strike, An hon, Member here raised
the matter the other day under Rule
377. 1 hope your attention would
have been drawn to that. I only re-
quest that steps should be taken im-
mediately to see that yarn is supplied
to them at (moderate costs and to
save that industry from peril,

Sir, I have many more points to
speak but for want of time, I will
reserve them for some other occasion.
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aAar aret & A gw Afe freelt o g
d W aHY WA wgm § 1 e
W (AT 7 aYF qwr & faa

Statement by the Minister of In-
dustry in the Lok Sabha on 7Tth
August, 1978 regarding textils policy.
A Yedwe drita § I &) o g A
LU L f

“No increase in seaving capacity in

future be allowed in the organised
sector.” ’

RAIR 781 w51 ¥09 &1 N¥wwa ghar ar |
IR w

“The existing unauthorised power-
Iooms would be registered and re-
gularised on payment of a deterrent
penalty ... Powerloom capacity
would also not be allowed to in-
crease, Legislation would b, intro-
duced to prevent the growth of
powerlooms.”

T A wqaag ! wowgd ¢ f5 gany
T ZHEETEH TR N NFT T AL 3wy
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DR. SUBRAMANIAM SWAMY
(Bombay North-East): This discussion
dealing with the Ministry of Commerce
is a very important discussion because
the Ministry itself is a very big Minis-
try. Every year about Rs. 12000 cro-
res worth of goods in a sense pass
through this Ministry’s hands and this
Ministry has set up 17 Export Coun-
cils, 11 Public Undertakings and 12
Commodity Boards and, therefore the
Ministry's functions are quite wide and
touch almost every part of the Indian
economy. So therefore, it woud be
very difficult to cover all these areas.
I will have to pick up a particular
area which is of utmest importance.
1 will pick it up on the basis of what
the Annual Report itself has highlight-
ed. You must have seen to-day’s
papers. The item that has been high-
lighted indicates the fact that the ratie
of growth of exports hag {allen,
It has been very suggestively put that
the rate of growth has fallen to 6 per
cent per year in the last three years
compared to about 27 per cent per
year during the period 1974-75 to 1976.
77. The suggestion obviously is that
the performance was much better be-
fore and after the Janata Government
came the rate of growth fell down.
This seems like a pet theme here. I
think it is important that I ghould
rebut the implications of these statis-
tics. The statistics are accurate, but
one has to lock at the period
selected in greater depth. Why
have they selected the period 1974-
5 ty 1976-77? Why did they mnot
select the period 1066-67 to 1976-7T
because they have been talking
about the glorious decade op dyna-
mic decade and so on? Why did they
take these three years only and not
the whole ten years? Why did not they
take the period from 1972-73, when
they had a massive mandate and the
Garibi hatao period began? Obviously
the selection of the period is aimed
really at colouring the implications of

these data.
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First of aul, I would like to sgy that
the Economic Survey of 1879-80 pre-
sented by this Government very clear-
ly says that whatever the balance of
trade, the foreign exchange reserves
which were Rs. 2863 crores in-1976-77
went up to Rs. 4499 crores the follow-
ing year when the Janata Party was
in power and it went up even further
to Rs. 5219 crores in 1978-790 when the
Janata Government was in power. The
latest position is this year it is Ra.
4890 crores. So, despite the fact that
the balance of frade was unfavourable,
the fact of the matter is that the coun:
try’s foreign exchange reserves increas-
ed and it increased largely because of
the remittances from abroad. These
remittances came from mestly the
Middle East. We have to remember
this, because we find that this govern-
ment, when it has difficulties, puts the
blame on external factors. For exam-
ple, in the speech of the hon. Finance
Minister, he said that the OPEC coun-
tries have raised the prices. Yes; they
raised the prices and it increased our
import bill. But we must remember
that because the OPEC countries get
more earnings, they are abe to import
our labour and that labour which is
employed there returns the money by
way of remittances to this country.
Therefore we have to look at what we
actually lose. I was surprised to find
that fer every dollar rise in the price
of crude the OPEC countries, we gain
1 dollar 14 cents. In other words, on
the net side. we are gainers from the
rise in OPEC oil prices. That is why
though we are losing in our balance of
trade, our reserves are going up. 1
think the government must stop this
adverse pubiicity given to the OPEC
countries. They are going a very good
job. They have got natural resources.
They have combined together and they
are extracting a price from the develo-
ped countries. This is exactly what
we should do for our tea, ceffee cocoa,
etc. In respect of gll these countries,
we should organise the developing
countries and do. what the OPEC is
doing. But instead of taking a lesson
from that. we.are finding fault with
others.
So, first of all, I would like to say that

| JULY 8 1V
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for this drop in the rate of growth
from 27 per cent to 6 per cent you
cannot blame the Janatzs Governmient
nor c¢sn this Government claim cpedit
for the high performance of the earlior
years. You would be surprised to find,
if you look at the statistics givem in
this book, that in 1974-75 when there
was such a sharp rise in exports 38 of
it has to do with some select commo.
dities such as sugar and silver and in
cne year 1976-77—iron and steel be-.
cause there was a glut in this country.
These threg comodities either in twos
or threes together accounted for 850
per cent rise in exports. This has got
special reasons. They have nothing
to do with Government’s policy, Sugar
prices shot up in the international
market. So, naturally, in value terms
we got more. Similar is the case in
regard to silver and in that particular
year of iron ore. Therefore the credit
cannot go to the Government policy.
The credit can go to the Govern-
ment policy, only if we find that
due to Government policy the share
of India in the world export has
gone up. What do we fini in
this regard? They are the standing
facts today about the Indian exports.
There is a consistent uninterrupted
decline in the share of Indias export
in the world export. In 1950 the share
of India’s export in the world export
was g little more than 2 per cent, What
was it in 1970? According to the Eco-
nomic Survey itself, page 58, the share
of India’s export in world export was
only .7 per cent. In 1850-51 it was a
little more than 2 per cent, in 1970-71
it declined to .7 per cent. Next year,
the year of massive mandate, it was
63, then 55 and today it is ony half
a per cent. Now this decline right from
1950-51 to date from a little more
than 2 per cent of world export to just
half a per cent of the world exports
is what should concern the Govern-
ment. The Janata Government could
reverse this but we were in power for
two years only. If we were in power
for a longer period, perhaps, we might
have done something about it. These
people were in power for 30 years and
this Government of 30 years have bro-
ught it a long decline From 1974-78
to 1976-77 there was a big jump In the
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rate of growth of export but the share
of Mudia's export in the weorld export
has declined except for one pear.
Why? Because when the world export
rises ours’ rises. But bas our share
increased? No. This shows the dismal
performance in the export front. Why
ig it so? Because of the direction of
our tzade. Even today 45 per cent of
our export will go to the Western
Europe and Americas, which countries
have got special policy—protectionism.
they dictate terms, We go to thea_n

with a begging bowl
Government has started goins
in a big way to beg for foreign ai

from western countries. You have seen
the disgraceful way they have behaved
in Paris asking for mcre aid. With
Rs. 5000 crores of foreign exchange in
this country, they sent a big delegation
to Paris asking for more aid. And the
World Consortium said; No, We will
aot give you more aid. This has never
happened during the Janata rule. In
fact, in Janata rule, they were forcing
aid on us. We said: we do not want it.
That is why, we got an aid authorisa-
tion of thousand crores. The Finance
Minister said—I did not want to inter-
rupt him the other day—that Dr. Sub-
ramaniam Swamy had not quoted the
authorisation. Why we did not quote
the authorisation because the Janata
Government deliberately did not want
to use foreign aid, and they used only
500 crores. These people have gone
and begged for foreign aid and the
consortium ceountries have turned it
down. They have brouht the prestige
of Indiz down.

We talk so much about Africa but
our export to Africa is 5.9 per cent, to
Asia 25 per cent. We are not export-
ing anything at all to the nearby coun.
tries. To Pakistan necthing, to China
nothing. To the countries in which we
can export with jow transportation
cost, we are not exporting, In Pakis-
tan a bicycle sells at Rs. 800/-. In
India, it is seling at Rs. 300/-. We can
sell bicycles to them. Why don’t we do
it? But no attempt has been made, We
are thinking still in European terms,
either Western Europe or Eastern
Europe. We are not thinking in terms
of our country’s strategic position,

what this coumtry cught t6 be defng.
There is a mistaken notion that the
probiem of India #8 lack of compei-
tivenves. That is not the fact. They
have lsanched & study—a study by
8. K, Verghesg in the Economic dnd
Political Weekly which has document-
ed quite well that the problem with
India's expoi't is not competitiveness.
But fhe fact is that we are not able to
ensure proper quality, proper delivery.
In the non:price areas of our competi-
tiveness, we are really behind. This
is what the Minister has to pay more
attention to. Unfortunately, we find
from this Budget that they have gone
back to the old method of giving cash
incentives, assistance, subsidies as a
method of improving the exports. That
way you will not improve your exports.
What you can do in my opinion, is
that you can from cartels for your
traditional items and see that you are
able to get a proper reputation for
your exports.

If you are able to do that, then your
exports can go up.

One comment I would like to make
towards the end because you are not
generous with me about time, So, I
would like to say....

MR. DEPUTY-CHAIRMAN: Dr. Sub-
ramaniam Swamy, I have always been
generous to you because your name is
‘Swamy'. But your Party has been al-
lotted. ...

DR. SUBRAMANIAM SWAMY: Ves,
Sir, I know all about how you have
been giving time to the parties. I have
been noting it. Anyway I ask you
only for a little extra time.

Now, the time has come for a new
strategy towards our foreign trade. We
have in the Fifties been pursuing the
policy cof placing emphasis on import
substitution without giving adequate
attention to export promotion, Over
the Sixties a re-thinking took place
‘and in the Seventies we have gone
overboard and forget about import
substitution and started thinking in
terms of only export promotion. Ac-
tually we are doing exactly the op-
posite of what we should be doing. In
the Fifties when we were a predomi-
nently agricultural country without a
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base, while building a base, we should
have laid emphasis on export promo-
tion and not that kind of emphagis on
import substitution that we gave in
Fities, Today the neeq is to change to
change to the opposite. We ought to
lay much greater emphasis on umport
subsitution that what we are giv-
ing. What do I findg from this
Government’s policy? Opening up for
the multinationals as if Coca Cola can
come back. Well the Janata Govern-
ment proved by removing Coca Cola
how many Indian indigeneous cool
drinks could come up, how much em-
ployment is generated, But they are
thinking in terms of Coca Cola, they
are thinking of importing aerobatics
aircraft, they are thinking of import-
ing all kinds of things. Tommorrow 1
will not be surprised if they start im-
porting televisions, Therefore, the time
has come to think seriously in terms
of import substitution. Why de I say
that? It is not use talking about boost-
ing up our exports. We do not have
many export surpiuses. We have to
have big surpluses before we can think
in terms of g major export programme,
But Sir, can you cut down on imports?
The answer is ‘ves’. We imported Rs.
878 crores worth of farm products in
1978-79. This we can easily produce
in our country. I do not know why we
are importing it. Probably, we are im-
porting caviar and frog legs and all
the delicacies. This is all Rs. 878 cro-
res worth of farm products. Similarly,
we imported Rs. 450 crores worth of
fertilizers. These things can be easily
substituted by our own domestic pro-
duction. But this would require in
my opinion, a new strategy a commit-
ment fo import substitution a commit.
ment to give priority to import substi-
tution. I am not against export pro-
motion but export promotion should
be not on the basis of the way they
are doing by handing out money, by
handing out subsidies. That is not ne-
cessary. Indian exports are competi~
titive. The problem of Indian exports
is the aggressive Government policy of
finding markets making sure that peo-
ple take our products, going to Africa,
going to Asia, but not to eastern
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Europe, not te. Western Europe. They
can go there too. But priority should
be given here. That is the kind of re.
orientation that is necessary. Other-
wise, in my opinjon we cannot do it.

Sir, in the International conferences,
the Indian performance in UNCTAD
and other places is dismal. [ am very
sorry to say that, I have been follow-
ing the North-South dialogue perform-
ance of the Indian delegation on the
issue of the Common Fund. They may
claim credit. But I have found that
wherever the developing countries’ in-
terests are concerned the Indian dele.
gation is always ambivalent. They do
not know whether they want to be
here or they want to be there. It is
time for us to take a more aggressive
stand, place emphasis on import subs-
titution, premote export promotion b
joining the developing countries. That
is the only way to bring back favoura-
ble balance of trade in the Eighties.
Otherwise, things are going to get
much worse than they are already in
the five months of the Congress (I)
rule.

SOME HON. MEMBERS: There is
no translation.
MR. DEPUTY-SPEAKER: I think

there is no translator. You please wait
for some time till he comes. Shri Ram
Gopal Reddy.

SHRI M. RAM GOPAL REDDY
(Nizamabad): In the Annual Report
the Minister has stated that keeping
in view the internal demand, he has
placed g ban on the export of items
like onions, tomatoes and potatoes, But
we have got a lot of scope to produce
these items. Actually, by putting a ban
on these items he is restricting their
production, which is likely to go down.
So, I request the Minister to lift this
ban and encourage people to produce
these things more.

As g matter of fact, he has put a ban
on the import of sugar. Once I said in
Parliament during the Janata rule that
if you put gll the sugar in the Arabian
Sea the whole of the sea would be-
come sweet. Unfortunately, all the
sugar has been squandered. Once we
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had a surplus of 45 lakh tonnes, but
as a result of abnormally low prices,
the mills g8 also the cane growers have
become bankrupt. With the policy of
partlal decontrol which this Ministry
is implementing I hope the people of
this country will get some sugar. If
some incentives are given for early
production of sugar from Octeber on-
wards when the recovery is low, I am
sure this yea. we will pe able to pro-
duce a minimum of 45 lakh tonnes.
The Congress regime made arrange-
ments to produce 65 lakh tonnes, but
unfortunately within two years of
Janata rule, production has fallen to
40 lakh tonnes. The Minister has g
make efforts in another two years to
reach the original target.

After the war our [oreign exchange
reserves were at a very low ebb. So,
sugar was exported, and Madam
Gandhi earned about Rs. 5 croves.
After that, e lot of idie labour was sent
to the Gulf countries and we earned
an invisible income of Rs. 4000 crores
in foreign reserves, Unfortunately,
during the last three years, all this
money has been squandered. Now we
have to make up that gap. There is lot
of scope for sending our labour to the
Gulf countries, I request our Minister
to see that the laws are made very
simple, and that they are not exploited
there.

We can produce turmeric, tobacco,
sugar and cotton. These were our main
items of export previously. Unfortun-
ately, during the Janata rule an ex-
port duty of Rs. 200 per quintal was
levied on turmeric, on account of which
the prices have gone down by Rs. 2,000
per quintal. Production of turmeric
has gone down. I request the Minister
to withdraw the duty immediately.
This was referred to the Finance Minis-
try and they said that it was the Com-
merce Ministry which had imposed *he
duty. About 50 per cent of the tur-
meric of the whole country is produced
in my district. All the agriculturists
have become poor on account of the
low rate that is now prevailing.

The turmeric is produced in Cud-
dapah and in parts of Medak district.

Most of it is produced in my constitu-
ency. I have been continuously writ-
ing to the Finance Minister and.alsc
the Commerce Minister about this
problem. In my constituency, the peo-
ple have become very poor during the
last three years, Once uypon a time,
every family used to have about 200
tolas of gold in their houses and in the
last two years, most of it has been
sold away of course, at a very good
price on account of the Janata Party's
miscalculation of selling gold.

We should not export much of iron
ore because this is an item which is
being depleted. This is not an item
that can he re-cycled. In regard to
an agricultura] produce, if we send out
this year, next year we can have it.
Though there are huge reserves of iron
ore for 200 to 300 years, even then that
is a commodity which we have inherit-
ed in trust and we should not go on
wasting it.

As regards handloems the handioom
weavers are being exploited by power-
looms. 1 want the hon. Minister to
give protection to them,

We have got textile millg and jute
mills in the country. They are the
oldest mills. Though the textile mills
are modernised, still there are so
many mills that are to be modernised.
We are producing textile machinery in
the country worth about Rs, 80 crores
to Rs. 100 crores per year. Qut of that,
we are exporting textile machinery
worth about Rs. 40 crores. But ous
mills are not modernised because
some spare-parts are not available in
the country. I request the hon. Minis-
ter that such of the spare parts which
are not available in the country or
which cannot be manufactured within
a year or so, that type of machinery
may be imported so that our mills
could be modernised.

Regarding the Export Promotion
Council we have got it at the Centre,
But I request the hon. Minister that
there should be Export Promotion
Councils in the States algp g0 that
there may be liaison so that the items
available in plenty in the States may
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be communicated to the Cemtral Gov-
ernment and then the Central Gov-
erument can arrange for their export.
There are many youngmen who are
coming up in the export trade, to ex-
port certain items from our coundiry.
They must be encouraged. Previously,
only big houses used to export and
earm g lot of money. Now, these bril-
liant youngmen, after graduation or
post-graduation, are taking up this job.
I request the hon. Minister to give a
helpirig hand to these young educated
people and give all facilities to them
so that they may earn a decent liveli-
hood and alsoc compete with big houses
in the matter of exports which has be-
come a monopoly of big houses.

With these words, I support the de-
mands.

*SHRI DORAI SEBASTIAN
(Karur): Mr. Deputy-Speaker, Sir,
I extend my full support to the De-
mands for Grants of the Ministry of
Commerce.

I would like to reply to certain points
raised by the hon. Members from Op-
position Benches. The international
trade is not conducted with profit mo-
tive. The international trade is based
on the cardinal principle of establish-
ing friendly relations among the coun-
tries. We have to find out the require-
ments of other countries and to what
extent we will fulfil their require-
ments. It is not that just because we
produce sugar or cocoa in abundance
we should try to disgerge them on
other countries. When we import cer-
tain essential commodities from other
countries, we can export to those coun-
tries what they need and what they
wish for. When we are imperting goods
in which we are not self-sufficient, we
cannot just export to those countries
the goods which we produce more than
our requirement. We are compelled to
export sugar or other essential com.
modities which we have in scarce. The
bhon. Members should realise these
limitations of foreign trade. They know
this, yet they ralise issues just for the
sake of argument and debate. They
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ralse issues which théy canhot subs-
fantiate.

I wish to bring to the notice of the
government that the Southern States
are producing in huge quantifies com-
modities of commercial value, We are
producing cotton in abundance. There
are organisations like cotton Cor-
poration of India, Khadi
Boarq etc, which are expected to
procure cotton from the growers, The
Cotton Corporation of India has not
purchased cotton directly from the
growers, In my Karur Parliamentary
constituency anq Palani Parliamentary
constituency of Tamil Nadu there is
huge accumulation of cotton. The
growers are in a quandary 3 to what
to do with such huge stocks of cotton.
The Cotton Corporation of India should
not import co‘ton, while cotton is
available in abundance within the
country, The Cotton Corporation of
India should not put forth the ar-
gument that the quality of cot-
ton is not good. Fven this
cotton can be useq for producing
standard cloth, I am sure that the in-
digenously produced cotton should find
preference with the Cotton Corpo-
ration of India rather that the impor-
ted cotton. T request the hon. Minister
to direct the Catton Corporation of
India to buy this accumulated cotton
in Tamil Nadu.

In our country. the molasses, which
is a by product of sugarcane, is sold
within the country at Rs. 60 per ton,
while in countries abroad the price,
per ton of molasses is about Rs, 400
or Rs. 500 per ton. The hon. Minister
of Commerce should direct the officers
concerned to find out market for
molasses outside India so that we earn
valuable foreign exchange. The Nature
has endowed Tamil Nadu and Kerala
with its bounties of cash crops which
are major foreign exchange earners.
The Ministry of Commerce should
not hesitate to offer all the incentives
needed for augmenting the production
of these crops so that the country
earns foreign exchange. Similarly, the

*The original speech wag delivered in Tamil
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allied industriegs based on euch pro-
ducts should also be developeg and
whatever assistance i needed by them
should be extended t{o them by the
Ministry of Commerce, 1t is in in-
terest of exports that we give them
sustained assistance.

With these words, I conclude my
speech thanking you for giving me
ap opportunity to say a few words.

SHRI K. A, RAJAN (Trichur): This
Ministry is a very important Mini-
stry which has itg own bearing on the
economic growth and the develop-
ment of our country. This Minisiry’s
functioning and performance cannot be
delinkeq from the performance of our
national economy as well as the eco-
nomy of the international market to
which we are linked.

If you go through the report sub-
mitted here, on p. iv, in paragraphg 3
and 4, what is the forecast of the fu-
ture prospects of our foreign trade?
It says :

‘“The international market con-
ditions were none-too-favourable.
The worlq economy, it is expected,
began a majoy growth slow-down in
1979, The industrialised countries,
according to an UNCTAD study,
experienced a rate of growth of only
3.3 per cent—significantly lower then
that in the previous year.”

Again :

“Both international and domestic
causes contributeq to the sluggish
growth in our exports. The low rates
growth and {rade expansion in
industrialised countries resulted in
their increasing recourse to dis-
crimination in trade through pro-
tectionist policies....”

Why am I citing this? Before we go
into the details of the various exnort-
import policies of our Government, if
you take the last ten to twelve years,
kith the exception of only two or threg
years, we can see that there has al-
wayg been an adverse trade balance.
The basic structure in which we are
working and the Ministry’s perfor-
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mance and functioning are kinked with
the capitalist worid market, It has

been very well said, even when the
budget was introduced by the ¥on.
Finance Minister earlier, in the
Ecomomic Survey, that the pathetic
situation in which our economy
has been pushed and all these
factors are being taken into conside-
ration, Our link and our connections
and the widespread export market cn
which we are depending are always
with the foreign capitalist markets,
These foreign capitalist markets, as
you know, have always their ups and
downs, Especially in this period, the
capitalist countries are facing an eco-
nomic crisis because of their own in-
herent reasons. Our trade and com-
merce is linked with this capitalist
structure, '

If you gn through the figuresin res-
pect of the trade pattern of our export,
you will find that, in 1977-78, 28.3 per
cent of our export was to West Asia,
17.3 per cent to East Europe, 13.3 per
cent to the USA anq 34.3 per cent to
Asia and other countries. We are only
catering to the market conditions of
the foreign countries which are basi-
cally having the capitalist economy
ang which are always crisis-ridden,
with all set-backs and shocks. And we
have to absorb them because we are
also breeding a capitalist economy with
all its inherent weaknesses and crises.

There is a major point which I want
to highlight in thig context. If you go
through the figures in respect of our
share in the world .<port you will
find that our share in the world
export in 1976 was 0.56 per cent;
in 1977 it came down to 0.58 per cent;
in 1978 it came down further to 0.52
per cent, ‘

If you compare the position of in-
crease in the rate of exports from
1975 to 1978, even with certain
countries in the capitalist world, you
will find that the figures are as follows:
in Korea it went up by 149 pcr cent;
in Singapore it went up by 87 per
cent; in Japan it went up by 76 per
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.gent, Ang our increase in exports dur-
ing this period, 1975-78, was only 45
per cent. Thig is the position regarding
our export performance in the context
.0f the overal) picture of the exporting
countries,

Even for these exports, how much
does our exchequer pay? That is a
very important thing which 1 want to
highlight on this occasion, The expcrt
subsidy is being pumped from the ex-
chequer. You can see the figures from
1970-71 to 1979-80. In 1970-71 it began
with Rs.34.92 crores, gradually it went
up to Rs. 66.32 crores in 1974-75; in
1977-78 it went up to Rs. 311 crores;
and in 1979-80 is reacheq the figure
of Rs, 358 crores. If you see the
amount of money that has been
pumped into exports by way of export
subsidy, you will find that crores of
rupees have been investeg in export
subsidy. If this money had been in-
vested in creating employment and
generating infernal market, what
would have been the situation!

I will tell you how these export sub-
sidies are being used or misused.
Out of the total export houses, we have
500 and odd export houses in the pri-
vate sector; and, if I remember cor-
rectly, there are elevea or twelve pub-
lic sector export houses. And we can
see how these export houses, which ex-
port goods to other countries, are mani.-
pulating the whole thing, how our ex-
port image has been blackened in
certain countries because of the mal-
practices and diluted, quality; we have
Jost so many markets because of the
manipulations ana this sort of be-
haviour on the part of export Houses.
How these 500 and odd exporters who
are in the private sector behave has

beenbrought out by so many facts.

Here it is said in the Indian Express
of 4th July, 1980 .

“A study by the Indian Council

of Social ‘Science Research revealed
-

JULY 5, 1980

Min, of Commi, ;46

that the Indian export image both in
developing and developeg countries
was consistently negative compared
to that of its major Asian compe~
titors.”

“,.Indian readymade garments
leather ard engineering gondg are
competitive on account of their low-
er price; neverthless they are rated
as not good enough for their given
value. They are considered inferior
in quality, imitative and of mediocre
technology. This is not at all. Indian
market exposure and promotion are
‘too weak and Indian brand-name
recognitiin js amcng the lowest.”

If we take the specific cases of these
exports to see how the qualities and
other things are being brought down
by our exporters thereby creating a
very bad image in the international
market and our losing these markets,

“Recently, the United States Food
and Drug Administration (USFDA)
blacklisted Indian Shrimp exporters
The event created a panic among
banks and financial institutions who
have a big stake in the fishery in-
dustry, The reason for blacklisting
was the suspected salmonellg con-
tamination, Fifth damage ang de-
composition were also alleged.
American shrimp importers hag also
complainted of underweighment of
consignment. A flve-poung slab of
frozen shrimp exported from India
often weighs only around 4.1 pound!
Complaints that exporters of pepper,
cardamom, chillies, turmeric, curry
powder, garlic and gpice oils adulte-
rate their goods are frequently
heard.

Pepper exporters’ unscrupulousness
wag responsible for the losg of a
giant market like the USA for Indian
pepper. Only recently a huge quan-
tity of Indian pepper exported to
South Korea was destroyed because
of adulteration and inferior quality.
Recently, again, the Government of
India blacklisted six cotton expor-
ters....”
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1 am just highlighting this point be-
cause our export msrket is being rea-
lly damaged by these exporiers even
though we have got so much inspection
apparatus and all sorts of parapher-
nalia. If I am correct, there are really
60 pre-shipment officeg functioning in
the various parts of the country and
2000 officers manning these offices In
such matters these offices and depart-
ments could not enforce because they
are really in connivance with these
exporters ang thereby creating a havoc
in the market and damaging the image
of the country and making us lose the
market or adversely affecting the
whole export market, where we are
in,

Apart from all thege aspects, I would
also like to highlight the export policy.
The immediate tasks include the dras-
tic revision of the OGL List seeing
that indigenous production of cement,
edible oils, paper, etc. increases, the
production of crude oil in the country
must increase and economy should be
effected in its use. Besides, coal pro-
duction should increase and it should
be substituted for oil wherever pos-
sible. Without delay the scheme of
global tenders must be scrappeq and
efforts should be made to encourage
import substitution,

In thig connection I would like to
draw the attention of the hon, Minis-
ter to the decision taken or the consen-
sus arrived at the Havana conference of
the non-aligned countries as to how
the under-developed countries should
re-orient their policy regarding ex-
ports. They have given a directive in
that conference and India as a party
to the conference ghould fal] in line in
the best interests of the developing
countries and see that we are not
exploied to our disadvantage by the
developeq countries, especially those
countries of the capitalist world. It hag
been speciffcally and very precisely
said in the Havana declaration that
the developing countries in their own
interests and in the larger interests of
their economy in the coming period
have to depend more on trade rela-
tiong with Socialist countries on
‘whom they can depend and where-

by their countries, economy
also can be regenerated. .y

So, I impress upon the Minister to
see that India falls in line with that
Declaration in the overall interest
of the export policy which he has evo-
lved. This perspective should be taken
into consideration. Anq as a party to
that Conference, I hope he will expand
the trade with other countries.

As regards export to those countries
where there is no such sconomic cri-
sig as we face here and  where
they have good markeling
mechanism, they work in any way
unfavourably to country like India
and others.

In thig connection, I would only like
to highlight certain points which
directly come under the Commerce
ministry, l'nhouv-h these have been
elaborately dealt with by my colleague
yvet I would like to highlight only one
or two points. That is regarding our
cashew import policy. We haq been
consistently fighting that our import
policy should not be to the detriment
of trade, industry as well as the large
number of workers working in that
particular sector. But, unfortunately,
deviation has been made. Canalisation
of import formerly had been handled
by a publi~ sector agency. I do not
know what prompted the Government
now to deviate from that policy
which hag been accepted by the states
concerned and the industrial work-
ers. I do not know why in the mat-
tey of import of cashew, preference
ig given to the private importers de-
viating thereby from the policy that
had been carried on so far. This
works to the detriment of industries
ang lakhs of workers who are work-
ing therein. I hope the Minister will
stick to the old policy of importing
through canalisation by the pubile
sector agencies and see that they cater
to the recognised establishments.
Where the minimum requirements of
the workers are being met and they
are not being exploited. The other
point which I would like to empha-
sise is about the cocoa import. We
have surplug of cocog here. 1 can-
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not understand prempled th
Government to import cocoa when it
is detrimental to the interests of the
cultivators or the gorwers. Perhaps
it may be in the interest of Cadbury?
I think this was the reason that promp-
ted the Government to import cocoa
which goeg detrimental to the larger
interests of the growers. I understand
surplus cocpa is being produced here,
Because of the Government’s policy
cultivators suffer. That is unforiuna-
tely the position now.

I woulq now draw your attention to
the miserable plight of the handloom
weavers. The problem has been there
for the last so many years. They
could not get yarn at a resasonable
rate, The problem could not be solved.
As a result stocks get accumulated, I
request that, interest-free loans
should be given to the handloom
weavers, That is not being done.
I trust the Minister will do that now
since lakhs and lakhs of weaverg all
over the country are facing & crisis.
The handloom industry could not sell
their products, There is unemploy-
ment of workers because of this., You
know that ag far as marine products
are concerned, their exports fetch us
nearly Rs. 200 crores.

MR. DEPUTY-SPEAKER: Mr,
Rajan, all these have been covered
by Mr. Kurien. You only mention
new points.

SHRI K, A, RAJAN: Regarding
marine products, there are certain pro-
blems. We are not having cnough
trawelers for our deep sea fishing. As
compared to other countries, we are
having only 17 trawlerg at our dis-
posal.  In other countries, they have
hundreds of deep-sea trawlers and
they are competing in the world mar-
ket, Our marine export industry
is guffering year by year in the earn-
ing of Rs. 200 crores in exports. In
that context, I would like to impress
upon the Minister that the policy of
giving trawlers to the Multi-national
Companivs with consideration deteri-
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mental to the interests of the amall

exporters should be stopped.  With
these words, I conclude,

MR, DEPUTY-SPEAKER: Shri
Ashfaq Hussain, You wil take five
minutes only, Four minutes are al-
lotted but I am giving one more mi-
nute as bonus—not productivity bonus,
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MR. DEPUTY-SPEAKER: Now it
may not be available on Monday. We
speakers who want to speak; they
can allow them, with the permission
is 6-02 P.M. There are two more

of the House, to speak for five minu-
tes each, We have the names of
Shri George Joseph Mundacka and
Shri Skariah Thomas. They will

take five minuteg each........

SHRI GEORGE JOSEPH MUNDA-
CKAL (Muvattupuzha): 1 will speak
on Monday.

MR. DEPUTY-SPEAKER: All right;
you can speak on Monday. Now the
House stands adjourned to meet on
Monday at 11 AM.

18-03 hrs.

The Lok Sabha then adjorned till
eleven of the Clock on Monday (7th

July 7, 1980/Asadha 16, 1902 (Saka).



